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REFERENCE TO SMUGGLING OF
GOLD—contd.

MR. DEPUTY CHAIRMAN: Mr.
Rajnarain wants to raise the question of
smuggling of gold, but 1 have been
given to understand that the Chairman
did not allow him to raise this question
in the House. therefore the House
stands adjourned for lunch till 2,30 p.M.

The House then adjourned
for lunch at twenty-five
minutes past one of the clock
till half past two of the clock.

The House re-assembled after lunch
at half-past two of the Clock, MRr.
DrpUTY CHAIRMAN in the Chair.

THE BUDGET (MANIPUR), 1970-71

THE MINISTER OF SUPPLY AND
THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
R. K. KHADILKAR) : [ beg to lay on
the Table a statement of the estimated
receipts and expenditure of the Union
Territory of Manipur for the year
1970-71.

[RAJYA SABHA]
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1970-
71—General Discussion

SHRI M, S, GURUPADASWAMY
(Mysore) : Mr, Deputy Chairman, the
Budget of this year is significant in
three ways. This is the first Budget of
the seventies. Secondly, this is also
the first Budget of the Prime Minister in
the capacity as Finance Minister and
thirdly, this comes in the wake of the
historic split of the Indian National
Congress.  Besides, this also comes
against the backdrop of many pronoun-
cements and promises made by the
Prime Minister in the past. She has
been talking about a new wind of change
coming and she has been promising a
new deal for the 95 per cent. of the
people of India and she has been giving
a new vista for the downtrodden. Fur-
ther, the Prime Minister is performing
a remarkable feat of simultaneously
promoting economic development and
political instability in this country. In
such circumstances, naturally, anybody
would expect the Prime Minister and
the Finance Minister to give a new pro-
file to the nation, a new programme of
progress for the people for this year and
the coming years. But looking at the
Budget I was greatly dlsillusioned. I
was disillusioned because the Budget has
followed the same outworn and beaten
track of the past and it has reflected
the same tendencies and pattefns and it
has also reflected the same colours and
the same mould. 1 think, if I may say
so, continuity has been very well main-
taincd in this Budget. That has been
the hallmark. No doubt a few frills
have been added here and there like
the pension and allowances for the
industrial workers and the increases in
personal taxation on higher slabs and
they have been added only to give a
face-lift to the Budget. Even these
frills lack lustre, if I may say so. Any-
body would have done these things in
the place of the Prime Minister and

the_ _Finan_ce- Minister because in the
political circumstances of to-day, she
has to find an alibi, an alibi to her

gamc of split-politics, to her game of
political automisation and pyrotechnics ;
otherwise, the same moulds and the samo
strategy have been adopted and the
Budget proposals run on  the expected
lines. Take for instance, the taxation
proposals she has put before the
country. In the previous years, the
bulk of the revenue for the Central
e_xchequer came by indirect taxes, espe-
cially the Excise Duties. Since 1967,
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the revenue from this source has increa-
sed by 50 per cent, from Rs. 1034
crores, to Rs. 1526 crores. The present
Budget of Mrs, Indira Gandhi increases
the excise revenue by another Rs. 135
crores. Thus, the increase in Excise
Duties has been there all these years
and in absolute terms, tne duties are
increasing very fast every  year
Year after year, new duties and new

levies are levied on wvarious com-
modities and they are very high
relatively to other Direct and In-

direct Taxes. The Prime Minister has
justified these levies on the ground that
they do not affect the poor consumer
and they have been resorted to stren-
gthening the fiscal system but I would
point out that when we are consi-
dering the Excise Duties levied this
year, we are also to-take into account
the duties levied in the previous years.
As 1 said, in the last three years, this
has been area of the Finance Minister
to gather the harvest of taxes and taking
those taxes together with the new excise
levies of this year, I am afraid the bur-
den cast on the common man, the
poor consumer, the lower middle-class,
and the upper middle-class will be really
heavy. Added to this we are facing an
infiationary potential operating in the
economy. So if we take together the
levies of the Excise Duties of the
previous year and the levies of the
present year and alsp take into consi-
deration the inflationary situation that is
already there, I am sure the House will
appreciatc my remark that the burden
on the common man has been increas-
ing. Besides these duties, the Prime
Minister has levied Customs Duties also.
As a result of these levies, we are get-
ting this year something like Rs. 20
crores. So my main point is the in-
direct taxes have been increased from
time to time, from year to year, as a
result of which, the burden on the com-
mon man and the poor consumers has
been increasing. There is also another
significant trend which we notice in this
Budget and which we noticed in the
previous Budgets. There is similarity
running through. Direct taxation has
been resorted to even this year and there
were direct taxes imposed last year by
Morarjibhai, but let me go on record
that direct taxation, as an instrument of
distribution of income or transfer of
money of the rich to the poor has not
been effectively used so far even by the
Prime Minister, Shrimati Indira Gandhi.
The result in disparities has been grow-
ing and even this year, with the addi-
tional raising of resources of Rs., 15
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crores by increasing in personal taxation
this disparity is not going to be preven-
ted or restrained. There is the growing
trend in the economy that the disparities
between the richer classes, the haves,
and the havenots have been increasing,
and they are very glaring particularly in
the urban sectcr. Sir, there was a survey
made by the Planning Commission and
also a survey made by some of the
experts, and according to the surveys
nearly 20 per cent. of our people con-
trol nearly 41 per cent. of the national
income, and another 20 per cent. at
the bottom do not have even per capita
Rs. 20 per month. It has been esti-
mated, Sir, thar for subsistence living a
person should have at least Rs. 27 per
month. But we have not even reached
Rs. 20 per month, With a view to
reaching this target by 197576 we

need a massive investment pro-
gramme and a growth rate of
27 per cent. I am giving these

figures to show how slow we are in
achieving economic growth, in bringing
about a rapid change in the economic
transformation of both our rural and
urban sectors. 1 say that direct taxes
have been diminishing relatively to in-
direct taxes. This is my main criticism
about direct taxes, I think the Prime
Minister has herself admitted in her
Budget speech that 75 per cent. of
the tax revenue comes from indirect
taxes and only 25 per cent. come
from direct taxes. Therefore 1 #m
right in saying that over a period of
time the ratio of direct taxes to indirect

taxes is diminishing. Sir, the Prime
Minister in her capacity as Finance
Minister has made some changes in

direct taxes. She has imposed Higher

taxes on higher incomes, and it has
appeared as if she is making a very
progressive step. As 1 said, the net

result of all these direct taxes—personal
income-tax, wealth tax, gift tax and the
other taxes—is that they together will
yield only Rs. 15 crores, whereas the
indirect taxes as a whole will yield some-
thing like Rs. 155 crores.

SHRI AKBAR ALI KHAN (Andhra
Pradesh) : Don’t you welcome this
measure of increase ?

SHRI M. S. GURUPADASWAMY :
I think my friend is not appreciating my
criticism. My criticism is that the
proportion of direct taxes to indirect
taxes is diminishing, and this year in
particular the Prime Minister is taking
shelter in the plea that she is bringing
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about progressive taxation and is intro-
ducing a dose of socialism in the way
of collecting more money from the
affluent. But that is not the case. I am
pointing out that as a result of all these
taxes she will be realising only Rs. 15
crores. The rest of the amount is
coming from indirect taxes. Then in
regard to the ratio also I may point out
that year after year the ratio is dwindl-
ing. Sir, if 1 can quote some figures,
the House will appreciate them. In the
First plan period the proportion of direct
taxes to total revenue was 38.4 per cent.
In the Second Plan period it was 34.8
per cent of the total revenue. In the
Third Plan period it was 30.7 per cent.
of the total revenue. In the year
1967-68 it was 24.5 per cent. of the
revenue. That proves my thesis that
there is progressive reduction in the
rates of direct taxes compared to the
rise in the rates of indirect taxes. In
other countries, Sir, this is not the case ;
the picture is different. 1n countries like
Australia, Canada, the UK., the U.S.A,,
West Germany, Japan or even in Burma,
the proportion of direcy taxes to total
revenue is higher than 50 per cent. And
here, to call this a socialist budget and
to say that she is attacking the tall
poppies and bringing about a radical
change in the economy and giving dis-
tributive justice to the people is, to my
mind, far-fetched, is wrong. And to say
tht this is a very progressive budget,
as some of my friends have said in the
other House, is, I think, a big lig, and
to call it a socialist budget is a bigger lie.
Sir, as I said, this Budget runs on
familiar lines and it follows the same
beaten track and this Budget is not diffe-
rent from the previous Budgets, and this
I would show further by saying that for
mobilisation of resources the Prime
Minister is depending upon the same
things as in the past. What are the
methods to mobilise resources apart
from taxation? In the past resources
were mobilised through market borrow-
ings, and Government also depended
upon external assistance and deficit
financing. In all these aspects this
Budget conforms very well with the
previous Budgets.

SHRI AKBAR ALI KHAN : What
are your proposals ?

SHRI M. §. GURUPADASWAMY: 1
am making some criticisms.

SHRI K.P. MALLIKARJUNUDU

(Andhra Pradesh) : We are not in the
Government.

(RAJYA SABHA]
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SHRI M. S. GURUPADASWAMY: 1
am not the Finance Minister.

SHRI K. P, MALLIKARJUNUDU :
It is for you to make the proposals.

SHRI M. S. GURUPADASWAMY :
My complaint is that this Budget relies
heavily on foreign loans and deficit
financing. And what is the picture
here? In the year 1969-70 the total
non-PL 480 loans amounted to Rs. 580
crores. PL 480 loans amounted to
Rs. 134 crores. In the present Budget
a credit of Rs. 600 crores is assumed
under non-PL 480 loans and Rs. 119
crores under PL 480 loans. Sir, <this
is not the whole picture. Since some
time past the foreign assistance pro-
grammes are becoming rather very
very inconvenient for vs. Take the case
of the PL 480 Agreements. What do we
see there? Since Madam Prime Minis-
ter assumed charge there has been a
considerable shift in the approach to
these Agreements by the U.S. Govern-
ment. Since 1967 up to now there have
been a series of changes in the terms of
the Agrecments to our detriment. And
what do we have to do now? We
have to pay more dollars. Repayment
obligations have to be met through
dollars, not through rupees., Since
1967, Sir, the payment in dollars for
food imports has increased from 20 per
cent. to 60 per cent. Previously it was
not so. Now we are paying more in
terms of dollars for our food imports
from the U.S.A. The result is that our
foreign exchange resources are dwindl-
ing. They are dwindling and it is affect-
ing our foreign exchange position very
adversely. Look at the total situation
itself. What is the total overall situation
gbgut debts. In the case of external
ebts. ..

SHRI AKBAR ALI KHAN: Are
these the figures after devaluation ?

SHRI M, S. GURUPADASWAMY: 1
am pointing out this fact that since
1967 the percentage of dollar payment
for food import from USA has increas-,
ed from 20 per cent to 60 per cent.
That means our foreign exchange
resources will to that extent be affect-
ed and the situation is becoming acute.

Now, Sir, the overall debt position is
deteriorating year after year. The total
external debt is now placed at
Rs. 6659.37 crores and this has been
| growing year after year and the = most
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unfortunate part of it is we have not
been able to meet our repayment obliga-
tions and we have been asking the
foreign Governments to reschedule these
- payments. I think if I remember cor-
rect—I am saying this subjeet to correc-
tion—we have even asked for morato-
rium in one or two cases. This has
not been noticed by many Members of
the House. To our shame we have
asked for moratorium that is, relief
from payment, and these debts are ac-
cumulating and increasing and it be-
comes all the more serious when we
remember that these debts have to be

paid back over a period of 40 to 50
years. It is binding our next genera-
tion. Besides what do we get in return

as a result of this external assistance on
a large scale ? It is for the Members to
ponder over this fact. I will come to
that later.

Sir, as I said the Budget leans very
heavily also on deficit financing. Deficit
financing has been wundertaken by
previous Finance Ministers also. In the
last two or three years we have already
resorted to deficit financing on a massive
scale. 1In the non-Plan period, that is,
in the two years when there was no
Plan at all the total deficit financing
comes to something like Rs, 400 crores
and last year, that is, the year that ended
now, we have had another dose of
deficit financing to the extent of Rs. 290
crores. And this year what do we
find? The Prime Minister hag asked
us to vote for deficit financing 1o
the extent of Rs. 225 crores.  Please
rcmember these figures, in particular the
figures for the last year. The Planning
Commission has enwvisaged  deficit
financing to the extent of Rs. 850 crores
for the whole Plan period. In the two
years, last year and this year, we will be
having deficit financing of nearly—
Rs. 290 crores plus Rs. 225 crores—
Rs. 500 odd crores. If this is the rate
of deficit financing that we are having
then I am afraid by the end of the
Fourth Plan our deficit financing will go
to beyond Rs. 1000 crores and it will
create a difficult situation. Sir, as I said
earlier, with this huge external assis-
tance coming in, with the repayment
obligations mounting, with deficit financ-
ing of this nature and with levies of all
sorts of excise duties and customs duties
on various commodities, I am afraid the
cost structure of the economy will radi-
cally change.
for a high cost economy. Our economy
is.already based on high costs and this
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will accelerate the high costs further and
the situation will become more serious
and more acute when we take into ac-
count the fact that much of the
resources, external or domestic, have
been misapplied, misdirected. There is
mismanagerent of thc resources that
we have been raising in India and out-
side. Otherwi.e there is no reason to
ask for rescheduling of repayment of
our debts. Ir the rate of growth has
been phased, if the return is high, if
there had been proper management of
our resources, external and domestic,
there is no reason why we should not
be able to pay back these debts, My
complaint is tiwit as a result of the ex-
ternal assistance that we got and the
domestic borrowings the Government
became rather very soft in the utilisa-
tion of the resources and lost the power,
the competence to manage the resources
effectively for the benefit of the eco-
nomy. My charge against the Govern-
ment is that there has been misapplica-
tion, misdirec.ion and mismanagement
of the resources on a massive scale
as a result of which there is crisis
in the economy today. The rate of
growth is only 3 per cent or 3.5 per
cent. Do you want us to believe
that in the next two or three years
we will be reaching the target en-
visaged in the Plan? The Plan seems
to be thinking of a six per cent rate of
growth. In the past we have been
having 3 or 3.5 per cent only. Even
this six per cent that is envisaged, as I
said earlier, is not adequate to reach
the national minimum living standards.

Sir, the Prime Minister has
the corporate sector. The
sector is a very importang sector for
mobilisation of resources. On the con-
trary she has resorted to more excise
levies and pursonal taxation. So this
has got to be taken into consideration
as to why she is leaving the corporate
sector. The corporate sector, hon.
Members should bear in mind, has got
considerable relief in the previous
Budgets. Shri Morarji Desai, when he
was the Finance Minister, gave certain
reliefs to the corporate sector in respect
of taxes on dividends etc. and also gave
some relief on bonus sharcs. The cor-
porate sector has been enjoying certain
reliefs already and the Prime Minister
in her wisdom has thought this time,
with a view to giving some sort of an
encouragement to savings and invest-
ment, that the corporate sector should
not be touched. But I would like the

avoided
corporate
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House to remember that when we take
into consideration the progressiveness of
the income-tax and other taxes levied
by her we should also bear in mind that
the corporate sector which is very very
powerful—it is that sector which 1is
creating disparities, tensions and irrita-
tions in our economy-—has been left
untouched.

SHRI M. PURKAYASTHA
(Assam) : It has been touched.

SHRI M, S. GURUPADASWAMY :
Then you have not read the Budget

papers properly.

Sir, I was talking about inflation and
deficit financing. One adverse effect of
this deficit financing is that since 1960-
&l to 1967-68 this deficit financing has
driven prices up by 58 per cent and
reduced the real value of money by 37
per cent. As a result there has been
no income shift or income transfer from
the richer sections to the poorer sec-
tions. On the contrary as a result of
this huge deficit financing and misappli-
cation of foreign loans and grants we
are only producing prosperity for the
few and poverty for the many.

Recently there was a very interesting
study made by a few young economigts
and they have said, with a view to
reaching the national miniraum standard
of living we should increase our invest-
ment many fold. If every individual in
India has to get Rs. 27 per month for
his living, a hundred thousand crores
have got to be invested. 1 do not kniow

what attempts are being made to im-
prove the rate of growth and at the
same time prevent disparities, prevent

distortions and prevent disturbances in
the economy.

Sir, our foreign assistance programme
visualises that in the Fourth Plan we
require about Rs, 503 crores per year
for various devclopmental projects. 1
ask the Prime Minister whether this
figure cannot be raised by us. If only
the public sector had been managed
properly and efficiently by competent
men, if there had been proper account-
ing by the public sector industry, I am
sure a good part of this amount could
have been fouind. Further, many indus-
tries are still running with unutilised
capacity. If this capacity had been
used properly and effectively, it would

have given us sufficient resources and
by that we could have avoided this
component of foreign assistance allo-

[RAJYA SALHA]
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gether., You could have only taken
foreign technical know-how. We could
have created our own resources and we
could have also created enough foreign
exchange for this purpose.

The Planning Commission has set the
target of doubling the mne;y domestic
product at the end of 1980-81. That is
the perspective that the Planning Com-
mission has given to us. If we are fo
reach this target, the economy would
require in 1980-81 an investment of
the order of Rs. 10,250 crores, which
is more than three times the investment

in 1967-68. At the same time, the
Planning Commission aims at a net
saving of Rs. 300 crores. So, from a

deficit of Rs. 780 crores now to reach
a surplus of Rs, 300 crores by the end
of 1980, is a great challenge. It is a
stupendous task. This is the challenge
that we have to face. I want to ask
you whether the Prime Minister would
be able to take up this challenge. Then,
what is the use of saying that by 1975-
76 we will be giving the national minij-
mum for the people ? What is the use
of saying that by 1980-81 we will be
doubling the national income without
making proper arrangements for the
‘mobilisation of resources in a proper
way and more than that by making use
of these resources in the most effective
manner to produce results? I am not
sure whether this Government can suc-
cessfully meet the challenge of the
seventics, The challenge of the seven
ties is to achieve a rate of growth so
as to give a national minimum to the
pcople and to release the productive
forces whereby we can give employment
to millions.

When I talk of employment, the prob-
lem stares me at my face and I think it
is a nightmare to all of us. The more
we are advancing in industrialisation,
the more areas we are gaining in plan-
ning, the more unemployed we are
having in our list. The more we are
developing, the more the millions of
people are seeking employment. We are
in a vicious circle. Here is a situation
where millions of people are wanting
employment and their number is increas-
ing while we are developing. Unless
there is close relationship worked out
dynamically between employment oppor-
tunities which we are going to release
through  industries, agriculture and
other social services and the total per-
sonnel available in the country, I am
afraid we are in for trouble, for a great
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crisis. My point is that the Plan that
we have been envisaging is not being
implemented properly and what the
Prime Minister and the Finance Minis-
ter is thinking runs counter to the
proposals and targets fixed by the Plan-
ning Commission and there is very little
effory made to create a working-force
in the country. The biggest faclor is
the human factor. That is our greatest
asset and greatest capital. I do not
know whether during all these fifteen
years or twenty years we have been able
fo concentrate our attention on utilising
the man-power in this country. The
most important aspect of economic deve-
lopment is the man-power utilisation.
I do not think this Government has got
any man-power planning or any data
about employment, The other day I
was listening to the Minister. He was
fumbling. He was not able to give
correct figures about unemployment in
this country. All of us know that the
unemployment situation has worsened.
The main reason for this is we have
not taken human resources as a factor
of development. We have not created
a working-force physically strong, men-
tally alert and morally elevated. Too
little attention has been given to create
an environment for enterprise and inno-
vation.

The Prime Minister has given out a
few things, a few crumbs in the name
of social welfare. 'What are these?
Even here she has not deviated from
the previous Budgets. Let me remind
the House that some of the things
which she has given here as social
measures are nothing new. Take the
case of the rural works programme.
The rural works programme was there
in the previous Budgets, Only last year
it was dropped. It was dropped on the
ground that the Central sector was to
be wound up, that the Centrally-sponso-
red schemes had to be transferred to the
State sector, I pointed out—I was a
Minister then—it was wrong. During
the whole period of twenty or twenty-
two years, the benefits of development
have not reached the agricultural labour
and the sub-marginal cultivators in the
villages. The rural sector has been very
much discriminated against and there is
a bias in favour of the urban sector.
I pointed out that the rural works
programme had got to be there as a
permanent arrangement in our scheme
of things. I said that nearly a hun-
dred million people living in the villages
are either rural proletariat without land
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or they are sub-marginal cultivators and
they have not been given any opportu-
nity for employment in the past.  So,
when these rural work programmes were
conceived in the past as an ad hoc
measure, to give relief in famine-stricken
areas, I said it was wrong. On the
contrary there has got to be a perma-
nent arrangement. There has to be the
rural works programme in all the five
thousand odd blocks in the country. It
was not approved either by the Cabinet
or by the Government or by the Plan-
ning Commission. I wrote a long letter
to the Prime Minister as a Minister
then. 1 wrote a long letter to the
Deputy Chairmian of the Planning Com-
mission, It was not heard. Today there
is a resurrection of this programme,
Why ? There i< no other motive, except
political motive for this. But what is
the amount thut has been provided ?
Only Rs. 25 crores have been provided
and it is only confined to forty blocks.

The rest of the country will have to
be without it. That is one. Then she
has talked of relief to the dry farmers.
This was also there. This is nothing
new. It is a part of our scheme of
things that dry farming has got to be
improved if the farmers have got to
prosper. In the past we have made a
mistake, consciously or unconsciously,
in having a sclective approach, to con-
centrate agricultural development in
wet areas. We selected 16  incentive
agricultural districts and another 16
agricultural intensive areas. Thus agri-
cultural activities are going on at high
speed only in these 32 districts so far.
So we pointed out that this is creating
a hiatus, a cleavage, a disparity between
those areas and the rest of the areas
and it increases imbalance between areas
and areas. So, it was realised that we
must have an integrated approach of
development for all the areas. It was
conceived of in the past, and now the
Prime Minister says it is her scheme.
Let her own the scheme, but what is
the amount given? Tt is only Rs. 2
crores for research and development of
the dry areas. Is it enough for a great
country like this? Can people believe
that it is a progressive measure? On
the contrary, it will create a lot of
problems and tensions among people if
we dangle only Rs. 2 crores before
them. There are people who will want
to have more ond more money in their
areas. You will not be able to satisfy
them. Expectations will be released and

~
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you will not have the ability to satisfy
the expectations. Then what? She
talks of feeding programmes for the
children, What is this feeding pro-
gramme ? Therc are {eeding program-
mes already in a number of blocks.
There are what are called applied nutri-
tion blocks, These applied nutrition
blocks have been there, and nearly 500
to 600 blocks are covered in the whole
of India. Foreign agencies like the
UNICEF, FAO and other agencies are
giving material assistance for this pur-
pose. Madam Prime Minister has said,
we have greater concern for our children
in future, and children from zero to
three should have feeding. How much
is provided and in how many blocks?
She has made provision only in tribal
blocks. Tribal blocks are provided with
this money as if children of other blocks
do not want this feeding. Please remem-
ber that we have already covered 600
blocks with applied nutrition programme
for pregnant mothers and children, and
she has come now with a small token
of help for the children in tribal blocks,
Tribal blocks occupy no doubt a very
important position in our scheme of
development in rural areas already. It
is managed by the Social Welfare
Ministry and the Community Develop-
ment Ministry, The provision made is
inadequate, Take for instance the
small farmers development agency. That
is also an old scheme. We thought

some districts at least should be select- -

ed in TIndia for identifying the small
farmers for giving specific help for them
in the matter of agricultural activities.
So 40 districts had been selected. This
was there. It was there last year., The
only unfortunate part of it s
Mr. Morarji Desai did not mention
these things. The lady is mentioning
these now, Three blocks were already
selected last vear. This scheme had been
introduced, and Madam Prime Minister
is claiming credit for it. I have no

objection for this, I do not blame her,
but the point is this is a continuation
programme. The so-called social justice,
economic justice for the poor, the
down-trodden and the low and the lost
was conceived of by others in the past.
There is nothing big about it, there is
nothing strange or novel about it, there
is nothing in it which we can hail as
a very important change. = Let me tell
vou that these so-called socialist
programmes or progressive programmes
are a drop in the ocean,

[RAJYA SABHA]
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only touch the fringe of the whols
problem.

Sir, may I come last to a very im-
portant point, that is about the rural
areas in general ? The main point I
have been stressing about rural areas is
that the rural sector has been denied
proper attention in the past. As a result
of this there has been a migration of
people from rural areas to urban areas,
and we have not been able to utilise
¢ven the semi-skills available in those
rural areas, what are these skills? We
find in the rural areas the dhobis,
scavengers, tailors, caterers, blacksmiths,
barbers and so on. What is happening
with them ? There is a flight of these
people. The young people do not want
to use them in village services because
they are outdated. What have we done
for these professional people? 1 had
pointed out, when I was a Minister,
that some schemes have got to be
formulated for training these young
professionals who are already there in
rural areas and to utilise them. Other-
wise how do you modernise the
villages ? Modernisation process in the
villages can start only through moderni-
sing the service there, and no schemes
have been evolved by this Government,
When T pointed out this factor, the
Prime Minister did not agree, the Plan-
ning Commission did not agree. I said
that the young professionals in the rural
areas have got to be trained properly,
have got to be utilised roperly, only
then modernisation of villages =~ would
start. Some money has got to be
allotted. Not even one project was
approved by the Prime Minister or the
Planning Commission. T had said one
area in the north and one in the south
should be selected for training dhobis,
blacksmiths, tailors, caterers, barbers,
etc., so that that might be modernised.
In the training they must have the
necessary help with equipment so that
village people may not g0 to wurban
areas for such services. That was not
done. 1 think what I had said was not
pursued. I want to point out that the
whole approach of the Planning Com-
mission and this Government is urban-
biased. Take the money invested, [
would like the Finance Minister to come
forward with figures—I have no doubt
I would have given some figures—for
the last several years the investment in
the rural sector is far less than the
urban sector. If 75 per cent of the
people live in the rural areas and the
majority of the poor people live in the
we have
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even today not realised their difficulties
and provided adequate money for their
development ? It is not done. There-
fore, to claim that this budget is a
socialisy budget is a big hoax, is a big
lie. The Prime Minister perhaps is
given to this kind of imagination for
political purposes. As I said, she is
trying to promote, very strangely, poli-
tical instability and economic develop-
ment simultaneously. How can she
achieve this? She has been promoting
political instability and at the same time
wants to promote economic develop-
ment. Please remember political insta-
bility will lead to economic debility...

THE MINISTER OF SUPPLY AND
THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
R. K. KHADILKAR): Wil you
kindly point out where it is mentioned
in the Prime Minister’s speech that this
is a socialist budget ? Will you please
pin point ? :

SHRIMATI YASHODA REDDY
(Andhra Pradesh) : If the hon. Minis-
ter does not know what she has said. .,

SHRI R. K. KHADILKAR : The
point is how people have received it.

SHRIMATI YASHODA REDDY : If
it is not a socialist budget, let them
admit it.

SHRI M. S. GURUPADASWAMY :
If it is not a socialist budget, then may
I say it is a “Dr. Jekyll and Mr. Hyde”
budget. It has got two faces, and if it
is not a socialist budget, I have no
objection, but your favourite commenta-
tors, pressmen, have been saying what a
wonderful, progressive budget has been
brought, a revolution is coming, and so
on, and Madam Prime Minister has
been saying all along that a new wind
of change is blowing, and she is a
friend of 95 per cent of the people.

Where is that 95 per cent people’s
interest reflected in the Budget? 1 do
not see in the Budget any reflection of
their interest. The disparities will con-
tinue and they will be perpetuated in
the future and we will not be able to
realise the minimum, modest targets
placed by the Planning Commission.
This is my criticism. 1 say that this is
happening because you do not have the
power and the capability of managing
the economic affairs of this country.
The very crudest thinking is going on in
the offices—the crudest thinking is that
economic development is only a matter
of investment. Human factor is missing.
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Therefore, this Government is destroy-
ing, pulverising or paralysing the
people’s institutions in the country. If
you want to develop this country, if
you want to prosper, if you want to
involve and commit the people in the
various project activities, you have got
to take the people into confidence. 1
will give the example of Maharashtra.
Maharashtra has done a good piece of
work in regard to Panchayati Raj insti-
tutions, The Panchayati Raj institutions
there have brought about the necessary
social and ecconomic transformation.
You need not take credit for it; it goes
to the Maharashtra Government. Any-
way this has been done there. But what
is the Central Government doing for
the last several months, for the last
three or four years? You have no
scheme, no plan to help these people’s
institutions. You have starved them.
Today the Panchayati Raj institutions
are suffering for want of encouragement
pnd help ; without people’s participation,
without utilising the people’s institutions
like the Panchayati Raj and the volun-
tary agencies like the cooperatives and

others, we will not be able to move
forward. I am sure the Government
will realise even now that what they

have politically and what they are doing
economically is a big mistake.  They
must have a new approach where by
they will speed up the rate of economic
growth. And the rate of economic
growth has got to be fostered greater
than what is being achieved today.

Sir, I end by saying that this Budget
has created a lot of misgiving. I have
no doubt in my mind that by now
many friends who have studied the
various Budget proposals would also
have come to the conclusion that it is
nothing different from the old Budgets,
it is a continuation of the old theme
and there is no radical departure, break,
and there is no new path shown by it.
I am not a policy-maker now. That is
why I say, make me the Prime Minister;
Ihwill give all the funds necessary for
that.

SHRI ARJUN ARORA  (Uttar
Pradesh) : You will have to topple
Mr. Mishra before you talk of that,

SHRIMATI YASHODA REDDY :
You topple Mrs. Gandhi. Then, as far
as our party is concerned, I promise that
we will try to adjust between Mr. Guru-
padaswamy and Mr, Mishra. But firstly
the fact is that Mrs. Gandhi is to be
toppled.
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SHRI M_ S. GURUPADASWAMY : | had joined that party and he has any-

Let this Government not make tall

claims. Let them concentrate on per-
formance. Let them concentrate on
results. And it is very difficult unless

political stability is brought about. As
I said, political instability leads to eco-
nomic debility. This is bound to hap-
pen. Whatever may be the economic
schemes and programmes, they will be
all toppled, because political toppling 1s
going on.

Sir, I do not want to go into more
details, 1 am glad that you have given
me this time. I thank you.

SHRI A. G. KULKARNI
rashtra) : Sir, I am really surpised
hear my colleague, Mr.

(Maha-

he is my brother-cooperator. We have
worked together and I expected some-
thing constructive from him. He being a
co-operator, I thought that he would not
copy his senior colleagug, Mr. Mishra.
who could have given a theoretical
lecture on anything. From Mr. Guru-
padaswamy I expected certain pragma-\
tic proposals and I am very sorry.

THE LEADER OF THE OPPOSI-
TION (SHRI S. N. MISHRA) : You
need theoretical education more.

SHRI AKBAR ALI KHAN : He can-
not speak from there.

SHRIMATI YASHODA REDDY:
Mr, Kulkarni, do not get excited.

SHRI S. N, MISHRA : Your school-
ing is not yet complete,

SHRI A. G. KULKARNI: I know

that Mr. Mishra is aggrieved. 1 know
the Planning Commission people and
theoreticians given theoretical lectures.

I did not expect this from Mr. Guru-
padaswamy who is a co-operator to the
core; I was really interested to listen
to him that he would give certain con-
structive counter-suggestions.

I agree with him at the outset that
there are inadequacies in giving funds to
the Plans or programmes which are for
the amelioration of the weaker sector.
There I agree with him. But, Sir, when
he says that he has not found aay
social dircctions, any social slant, given
in the Budget, there I do not agree with
him, I am very sorry to say. Perhaps
he is pleading a bad case, because he

to !
Gurupada-
swamy's remarks on the Budget. Really, |

how to speak as the Deputy Leader of
the Opposition.

Before going to my speech, I want
to bring to your notice—I do not under-
stand how, when we say that in this
Budget the Finance Minister has achiev-
ed social justice that growth, he expects

that the corporate sector which is
groaning under the taxation to bear
more taxes ? What the Prime Minister

has achieved is, she has not touched the
corporate sector, but touched the rich
men in the corporate sector by taking
away their personal income. Actually,
he should have paid all laurels for that.
I am very sorry to see him making this
statement.

Another statement of his, before I go
to my speech on the Budget, is this. I
do not understand how he says that
there is no scheme for educating the
rural craftsmen. At every taluk place
the Government has set up training
institutes, industrial cenires, for teach-
ing every type of craft in which the
entrepreneur is trained. Where has he
got this information ? Having beea a
Miunister, he ought to have known this.
I do not know about Mysore. At least

in my State at every taluka level a
training scheme for training the rural
entrepreneurs in any cottage industry

he likes or in any vocation he likes, 13
set up.

SHRI K. P. MALLIKARJUNUDU :
Your State is to be complimented.

SHRI A. G. KULKARNI : { can say,
it is also the Central Government which
has provided funds in the Plan itself.
I am thankful to him for complimenting
my State.

SHRT AKBAR ALI KHAN: You
are a prosperous cooperator, he is a
famished cooperator.

SHRI A. G. KULKARNI: About
the rescheduling of debts, etc. 1 do
not know whether Mr. Gurupadaswamy
is doing justice to himself. He was
uninformed. He knows that in a
underdeveloped State, economic prospe-
rity and all these things have to be
undertaken. And he talks of a high-
cost economy, yet, it has to be there:
if we want to bring prosperity to the
weaker sector, we have to indulge in it.
Otherwise, we cannot do that. But what
I may plead for is to hold the price
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Jine. If he had placed that matter
befoie the House, T vieuld have been in
agreement with him. In dealing with

this and other matters, I think
Mr. Gurupadaswamy has not done
justice to himselt.

About the Budget proposals proper,
actually they constitute an imaginative
and significant step towards a pro-
gramme to satifsy certain minimum
needs and fight poverty and achieve
growth in the economy. The Prime

Minister has certainly done well to high-
light areas where the two factors can be
achieved by presenting a  judicious
Budget. With dctermination she has
forged ahead to put the economy back
on the rail without losing sight of the
inflationary threat and its economic and
social impact.

For this purpose, whether she re-
cognises it or not, she has adopted
the Keynesian prescription of en-
hanced public works programmes and
other experiments for which special
allocations are made—Mr. Gurupada-
swamy did not put his hand on en-
hanced Plan expenditure—up to Rs, 400
crores, a mark up in subventions to
States and a whole host of welfare
schemes including the pursuit of new
concepts of family pensions, contingency
relief, etc. Shrewdly all this has been
balanced with a rather drastic curb on
ostentation and other wasteful consump-
tion expenditure,  Here the usual
weapon of indirect taxation has come
in handy, sweeping through a whole
range of articles of middle and upper
class consumption, from shaving blades
to the TV sets, from typewriters to
petrol. There is also an implicit trans-
fer of income from the so-called have
to the have-nots. For example, various
perquisites and other expenditures which
qualified for tax remission are now dis-
allowed, while the conveyance expendi-
ture of low income groups will now
enjoy a tax free badge. This relief is
super-imposcd on an enhanced exemp-
tion limit of Rs. 5000. At the other
end, unearned income-carners will be
pegged to a ceiling of something like
Rs. 2,250 per month. This implies an
incentive for earned income. A dose
of familv planning is also introduced in
the abolition of preferences given to
married assessees, All this may herald
some new social reform measures,

_ In keeping with her cconomic policy,
Mrs. Gandhi has inflicted’ the main bur-
den of direct taxation progressively on
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Yet she has managed
w expeiiment wih o some  concessions
and selectivity to ensure that the main-
stream of developmental activity is left
unimpaired and unhindered. First, cor-
porate taxation is left untouched, there-
by responding to the needs of corporate
planning and expansion. Secondly, a
positive incentive {or savings and invest-
ments in various forms including, for
the firat time, deposits in banks. This is
in addition to existing exemptions for
small and postal savings. The third
major innovation is the introduction of
rural debentures intended to mop up
savings in rural area, and make these
resources available for developmental
activity. The main advantage here is
the recognition of the need for an ele-
ment of stability and continuity of the
core of direct taxation so far as invest-
ment activity is concerned.  This
together with the seemingly insignificant
but important concessions on export
duty should provide at least a firm basis
for planning for a surge.

The prime Minister has provided
Rs. 115 crores under the budget for
various employment—oriented - schemes
designed to help small and marginal
farmers and agricultural labourers. I
do not know how Mr. Gurupadaswamy
lost sight of this point, This is a very
welcome and a good stary towards
giving the fourth plan a far greater em-
ployment orientation than was noticea-
ble in the-Draft Outline. The drought
affected areas have been provided with
Rs. 25 crores beyond the Plan and the
small farmers development agencies will
really get moving this year. The Bud-
get sceks to help marginal farmers on
uneconomic units to diversify their
activities in  market-based, employ-
ment-oriented schemes such as poultry
and dairy farming. It also indentifies
key areas of research and extensiom
such as dry farming, soil management,
water management and new varieties
that will permit double cropping. Em-
ployment will get a further boost from
Onperation Flood, the milk scheme of the
National Dairy Developmeny Board.
The memorandum also gives overdue
recognition to the need for integrated
development of the command areas of
major irrigation projects and announces
the formation of 10 to 14 such projects.
This is indeed a very important prospect
and should rate top priority, I may
add that these are indications where the
social measures can take place. T am
one with you that the money is a
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little hit short. Bul now the directions
are theie which were ncever there  for
the last two or three years.

The sheet anchor of achieving the
goals of social justice with growth is a
capacity of the Government to en-
courage to mobilise savings and create
new avenues for resources to be plough-
ed into industry. If the experience of
the past is any guide, it is a sad com-
mentary that the rate of saving of the
household sector and also of the
Government sector has declined lately
to 6 per cent. So to mect the chal-
lenges of the population growth of 2
per cent. a minimum investment of
15 per cent. is called for. Leaving aside
the advanced countries like Japan where
rate of saving is 34 per cent., the condi-
tions in this country are on a lopsided
basis. It has been observed that with an
investment of Rs. 899 crores in the
first plan in large and small enterprises,
it added 48 per cent. to the industrial
production. However, in the Second
Plan with an investmeny of Rs, 2.265
crores, it added to industrial production
only to the extent of 23 per cent. It
is thus seen that with heavy investment
in the preceding ten years, its overall
impact on production and employment
is not significant due to erosion of value
of the money on account of inflation.

It is interesting to note that between
1951 and 1965 though the industrial
production rose by 138 per cent., the
employment rose only by 35 per cent.
So in my Budget proposals I want to
give some positive suggestions to give
more employment-orientation and to
give a stabilised currency and to hold
the price line in this country. It, there-
fore, goes without saying, to finance
such increased investment, the rate of
savings needs to be raised to 12 to 15
per cent. and it is mare important that
the savings must be in the financial
assets which can only be controlled by
the Government.

Perhaps the most novel contribution
of the Budget is the new perspective
adopted hy the fiscal anthority in regard
to incentives for savings. The Budget
has a number of interesting contribu-
tioqs to the goal of raising the ratio of
savings  to income. The Finance
Minister is cognisant of the need to
mobilise rural savings through financial
intermediaries. A number of new types
of small savings are introduced. Interest
on these schemes has been raised, it
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appears, by about 3 per cent. Income
from intercs{ through financial inter-
mediaries including banks js exempted
from income-tax. Financial assets to
the extent of Rs. 14 lakhs are exempt
from wealth tax. The Finance Minister
has stated that for the rural population
“a higher rate of interest would be more
attraciive than a lower rate with corres-
ponding tax concessions”. This new
angle on interest policy is a refreshing
change from the attitude of the previous
Finance Ministers.

It, therefore, implics that yield of
financial assets should be comparable to
the non-financial assets and on private
lending. Though the Budget has tried
to make financial savings attractive, the
process is halting and complicated. If
savers are to be attracted to the new
assets, the rate of vield has to be increas-
ed commensurately. It would have
been more rational thus to cxempt all
saving in financial assets other than
currency and gold from income-tax and
raise the rates of tax on consumption
and non-financial investment. The con-
crete proposal seems to exempt from
income-tax saving in financial assets up
to 50 per cent. together with higher tax
rates on rest of income at all levels of
income and introduction of post office
deposits more attractive.

The Finance Minister has rightly
approached to augment resources by
increased levy on urban and rural

transactions on land. However, another
bold attempt is nececssary to tap more
resources from rural areas in the form
of debentures and tax on high-priced
land transfers above the ceiling. The
Finance Minister has rightly turned her
back on the insistence of bourgeois
propaganda of introducing agricultural
income-tax because it is not only com-
plicated buy even in assured irrigated
lands, these is an element of risk, and
industry plays its part. 1, therefore,
propose that rural resources can only be
tapped in the form of savings and by
guaranteeing more remuncrative prices
to the dry farmers. An increased
return in the form of money that will
then be realised can be collected again
through debentures.

The Finance Minister has rightly
adopted the attitude of taxing increased
funds in the hands of persons rather
than firms, that is, the corporate sector.
In the present proposals the only valid
objection to the corporate scctor which
has to be given attention is the with-
drawal of the schemes of tax credit
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certificates in respect of new equity
issues. This seems hardly rational. The
budget proposals are more harsh on
personal income above Rs. 40,000 and
harsher still on incomes above Rs. 2
lakhs. However, it would be worthwhilc
to find out whether ploughing back to
higher profits into industry in this
country can be given certain incen-
tives... May I request you, Sir, to
ask the Lcader of the House and the
Leader of the Opposition to keep quiet
so that my mind may not be distracted ?

MR. DEPUTY CHAIRMAN :
not think they are disturbing you.

I do

SHRI A. G. KULKARNI : They are
talking to themselves. They are cutting
jokes.

MR. DEPUTY CHAIRMAN : Oider,
order,

SHRI A. G. KULKARNI: May 1
draw the attention of the senior Parlia-
mentarians, the Leader of the House and
the Leader of the Opposition, that when
a junior colleague is speaking, they must
give him a little bit of their apprecia-
tive feelings ?

SHRI A. P. CHATTERJEE (West
Bengal) : Mr. Deputy Chairman, Mr.
Kulkarni is very much disturbed that
Mr. Mishra has gone over to that side.

SHRI A. G. KULKARNI : No.

SHRI S. N. MISHRA : Which place,
please mention.

SHRI A. G. KULKARNI: I am
mentioning this because T am making
out another point which is very impor-
tant for the growth of industries.

The lack of giving direct flnanciat
support to the Industrial Development
Bank and the Industrial Finance Corpo-
ration and dependence on the market
borrowings by these institutions showss
how ill-advised the Government is in
utilising these agencies for development
and growth of the industries. It would
have been more prudent if the cquity-
debt ratio would have been raised to
20:80 as Japan from the 40:60 as
practised in this country.

The proposal to withdraw deductions
on entertainment expenditure ought not
to have been at all applicable to the
exporting industries. The need of the
day is to treat the exporters in this
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country as VIPs who will receive a red-
carpet treatment whether it is in regard
to tax, credits, or raw malerial supply.
Sir, you might bc knowing that the ex-
porters send their salesmen abroad and
foreign delegations are also coming into
this country to negotiate purchase of
machinery and other things. So, if
entertainment expenditure is not allow-
ed, no exporter will find it wothrwhile
doing it. In regard to domestic matters,
I can understand Government’s intention
to curb ostentatious spending. But in
the case of exporters, the need of the
day is to treat them as VIPs in this
country. He descrves all credit because
he is bringing foreign exchange to the
country.

SHRI K. P. SUBRAMANIA
MENON (Kerala) : But he is under-
invoicing exports.

SHRI A. G. KULKARNI : This is an
uacharitable view of the exporter. All
are not likc that. You must always
appreciate that all are not Mundhras.
We must believe in the human element
of the industrialists. They are also
nationalist.

However, I am very happy to see that
the basic of the Budget is to shift the
public focus from large companies and
the corporate sector to the richer sec-
tion of the socicty. The aim seems to
be that no hurdles are placed on private
productive initiative while at the same
time, ugly disparities in personal in-
comes and all are reduced. However,

. in the case of small industries, I am

very sorry to observe that though the
Government anrounced from the house-
tops that all support will be given to the
small-scale sector, while giving incen-
tives to the small-scale entrepreneurs it
miserably lags behind. When I say
this, I am suggesting certain new taxa-
tion methods for the small-scale sector.
The partnership in Indian conditions is
more of abuse and the failure is
because it depends on the ethical beha-
viour of partners, and the general public
does not risk investment in such part-
nership concerns because of the inhe-
rent weakness of the party law and the
Company Act which are suitable for
big industries but which are unsvita-
ble for small industries. An effort worth
experimenting is the Japanese Law of
limited partnership known as “Goshi-
Kaisha” which permiits an entrepreneur
to take partnership with limited liability
without ¢xposing himself to risk. This
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induccs the freinds and well-wishers to
provide the risk capital with limited
Hability. The same is the case in the
UK., West Germany and the U.S.R.
In fact, the developing countries need a
change from partenships to corporate
bodies. In our country the process is
being reversed since corporate bodies
attract taxes between 60 and 75 per cent
as against 12.5 per cent in Hong Kong,
18.7 per cent in Egypt, 20 per cent in
Turkey, 25 per cent in Korea, l.aos and
Thailand. Since the return is negligible,
the capital is shy for investment in small
enterprises. In the case of smaller com-
panies, the dividends also should not
attract taxes, which is another way of
giving indirect incentives to create more
employment in the country. It is also
possible for small industries forming
corporate bodies to get the first 10 per
cent of their increase irom taxable profit
if they declare a reasonable dividend.
Relief in corporate tax in small indus-
tries on profits should be given, as relief
from taxes on dividends will accelerate
the growth of small industries and we
will achieve social and economic objec-
tives by such selective tax concessions.
The small-scale industries should also be
permitted to draw a higher depreciation
and since in this country the value of
money is eroded because of develop-
mental strains, the depreciation should
be calculated not on the reduced value
but on the original value plus some
extra percentage. )

The Budget is halting with respect to
the policy on the export front.  The
revenue from export duties is sizeable.
A steep reduction in duties with corres-
ponding excises on domestic consump-
tion can help. The fiscal angle is least
important in respect of export duties.
Our ability to obtain advantages through
the measure of devaluation has been
crippled by the expory duties. How-
ever, the Finance Minister must be com-
plimented on the import dutics she has
levied on certain key imports, These
should have been levied at the time of
the devaluation itself.

As compared to the three-year
average between 1960 and 1963 the
terms of trade appear to have shown a
slight improvement between 1966 and
1969. But the index of the quantum of
exports appears to have gone up at
about the same rate as that of the
quantum of imports. Bearing in mind
the limitations of the data, it would
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appear thag we have deprived to our-
selves the potential advantages of de-
valuation by not allowing the terms of
trade to deteriorate, if need be, but to
push up our exports at a higher rate
than we have been able to do. It
would be hazardous to take corrective
action in respect of export duties only
after the unit values of exports have
dcclined. Devaluation would have been
less of a gamble, or more in the nature
of a more successful gamble, had we
not undertaken fiscal action to offset
any good that devaluation might have
done.

However, two shadows linger between
budgetary intensions and achievement of
the desired results. Here I must say
that these two shadows are very omi-
nous. I mean the holding of the price
line and earning of foreign exchange.
In fact, monetary policy and credit plan-
ning will have to be about as innova-
tive as new techniques of dry farming.
Furthermore, larger imports would be
required both for fixed investment and
for materials while foreign aid would
be declining,

1 have grave doubts that the amount
of deficit financing and indirect taxation
has potentialities of a “Cost-push™ infla-
tion. If we take a review of the infla-
tionary tendencies in this country, it is
very incumbent on the Government to
be painfully alery on this count. We
find that in countries like Japan between
the year 1952 and 1968, the wholesale
price range was maintained between a
narrow range of 97 to 106, while the
inflation during the same period in this
country is of a colossal character. Some
economic indicators are worth studying.

During the decade ending 1961-62,
the per capita income rose at an annual
rate of 1.8 per cent but stagnated from
1960-61 onwards.

Industrial production rose by 138 per
cent. between 1951-52 and 1964-65, but
industrial employment rose only by 35
per cent. The output per worker ac-
cruing to the employer after meeting
payment of wages in 1964-65 was 2.3
times the output in 1951-52. But wages
rose by only about 76 per cent, and
much of this improvement in wages was
wiped out by a rise of 57 per cent, in
the cost of living. I am giving these
figures to highlight the necessity of
holding the price line,
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Unemployment at the close of the
First Plan was 5.3 million. It rose to
about 7 million at the end of 1960-61
and to 12.5 million at the end of
1965-66.

The per capita availability of food-
grains in 1968 was 3.7 per cent less
than in 1965. As against this the
production of luxury goods like motor-
cars, air-conditioners and refrigerators
went up.

The inflation has driven prices up by
58 per cent and reduccd the real values
of money.

There is another source of inflation-
ary impact and that is black money avai-
lable from large-scale income transfers
from the community to the few lucky
individuals who are acquiring and ag-
grandising these import licences.

It is estimated that roughly about
Rs. 7500 crores might be even accumu-
lated in the hands of unscrupulous
people between 1960 and 1968.

1, therefore, demand that the Gov-
ernment must take care of the holding
of the price line and judicious use of
foreign aid available. The Government
is at present empowered with the Indus-
tries (Development and Regulation) Act
and the FEssential Commodities Act
which have to be used ruthlessly in
curbing any inflation indicated in any
sector of the commodities. The public
distribution system in the case of food-
grains has to be activated and the indus-
trial raw material and a larger sector of
the import trade have to be brought
into the public sector so that raw matg-
rials will be made available to the
growing industries at a reasonable price.

I also lose no sight of the bureaucra-
tic approach towards the problem when
we talk of the public sector. In this
connection I bring to the notice of the

Government that in doing all these
things the basic tenets of economy,
particularly, the holding of the price

line and the utilisation of foreign aid
are of immense importance.

With these words 1 commend the
Budget for being adopted by the House.

SHRI M, K. MOHTA (Rajasth?n) :
Mr. Deputy Chairman, Sir, I have listen-
ed to my colleague, Mr. Kulkarni, very
attentively and it seems to me that ac-
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- cording to his thesis higher expenditure
| by itself is a very desirable thing to do.
Unfortunately, if this idea enters the
~minds of our young people, then, many
. of us who have young children, will
suffer. What I want to say is that
higher expenditurce per se has no virtue,
What is necessary is productive expendi-
ture, productive itivestmeat. This un-
fortunately this Government which has
been in power for the last twenty years,
has dismally failed to do.  There are
different ways of evaluating the Budget
of a Government. But it seems to me
that the most meaningful way in our
context, in the context of a developing
economy, is to see whether it would
have the desired impact on the growth
of the economy or not. The present
policy that the Government is following
and which is nothing but a continuation
of the policy that it has been following
for the lasy 18 or 20 years, is not con-
ducive to growth at all. In spite of the
fact that the Government spokesmen
have been fond of saying that their
policy is one of growth with stability,
what I find is that the policies which
have gone into the framing of this
Budget promise neither growth nor stabi-
lity. It is no wonder then that our
country has one of the slowest rates of
economic progress in the Continent of
Asia. The per capita income of our
country has hardly risen from 307 in
1960-61 to 319 in 1968-69. This has
to be compared with Japan’s progress
which is at the rate of 15 to 20 per cent
per annum. At this rate it is incon-
ceivable that we will ever catch up
with Japan which would not be standing
still but which would be progressing,
not to speak of other countries of the
world. Japan today with a per capita
income of something like 1100 American
Dollars is very much ahead and that is
the country which we should have as

our ideal. It is an Asian country and
it is a country which was devastated
during the last World War, And still,

due to hard work and the correct econo-
mic policies followed by that country it
has today become one of the great
powers of the world. Naturally it poses
the question : What is the main reason
for our backwardness? How is it that in

spite of our efforts, in spite of the three
Plans that have been put into effect, we
have been so backward ? The reason is
i not difficult to understand. Fundamen-
tally the reason is this. The Govern-
,ment has been following a persistent
policy of transferring the resources from
the hands of the public to the hands of
i the State. It is well known that a
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rupee in the hands of the Government
18 worth no more than 25 paise in the
hands of a private citizen. It is very
clear from the record of the State enter-
prises which have a glorious record of a
loss of Rs. 35 crores on an investment of
Rs. 3500 crores that a rupee which can
ecarn a retuun of 7 or 8 per cent 1n
private hands yields a negative return
in the hands of the State. 1t is well
known that in a poor country like India,
savings have to be necessarily low
because essential items of expenditure
take up most of the income. Now, these
* savings such as they are, if they are
expropriated by the State and then
squandered away in useless projects, it
is no wonder that the economy will not
progress. This is what has been happen-
g tor the last 18 or 20 years, and it is
really a pity that this Government has
not learnt its lesson from the experience
of the last two decades. A very mis-
leading statement is made sometimes on
behalt of the Government by trying to
relate the tax effort to the gross national
product of the country. It is said that
the tax effort, which is hardly 124 per
cent. of the GNP, is rather on the low
side if it is compared with the tax effort
of other countries, 1t is conveniently
forgotten in this context that the tax
effort in a country like India has to be
necessarily low because out of a popula-
tion of 54 crores the number of tax-
payers is hardly 28 lakhs which will be
reduced to only 23 lakhs by the exemp-
tions proposed to be given by the Gov-
ernment in the Budget. This has to be
compared with 31 per cent tax-payers
in the U.S.A., 39 per cent in the UK.
and 41 per cent in  Australia.  The
point that I am trying to make is that
when the income is low, when the num-
ber of tax-payers is low, naturally the
tax effort as a proportion of the GNP
would be low. But that is no reason to
be disappointed about the effort or not
to have confidence in the power of the
people of the country to make progress.
Another significant factor that should be
borne in mind in this connection is that
non-agricultural income of somcthing
like Rs. 17,000 crores yiclds an income-
tax of Rs. 780 crores whereas agricul-
tural income of Rs. 15000 crores vields
only Rs. 11 crores. Just by looking at
the tax effort as a proportion of the
GNP it does not necessarily follow that

the tax cffort should be higher, As a
matter of fact, if the taxes had been
lower, the cconomy  would definitely

have progressed and advanced at a
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faster rate. Driving at a breakneck
speed is not always, perhaps never, the
best way to reach your destination. By
following this policy of going at a
breakneck speed, all that will hapen is
perhaps you will never reach your
destination at all. On the one hand the
Government talks about growth and on
the other it completely destroys all
enthusiasm, all incentive, for productive
cffort. How can you talk of growth
when the Government does not want to
take into confidence the hundreds of
thousands of small, medium and big
businessmen, Not only does it not want
to take them into confidence but it does
not want to have their active coopera-
tion, because, the kind of taxes that
have been levied by the Government,
the kind of taxes that have been increas-
ed in this particular Budget, will leave

absolutely no incentive for productive
work. The Prime Minister has been
pleased to say that an income of

Rs. 25,000 would become a virtual
ceiling by the application of the income-
tax and wealth-tax rates proposed in
the Budget. If that is going to be the
case, naturally the public sector alone
will have to bear the brunt of the deve-
lopment of the country because the
private sector, once it is subjected to
such heavy taxes, would not be able to
do its bit. Let us be quite clear about
it. The tax structure has been proposed
in such a way that an extra one lakh
income in a small company would leave
no more than Rg, 10,000 with that com-
pany because, first of all, an income-tax
on the company itself of Rs, 55,000 will
have to be paid, and then dividends of
Rs. 35,000 will have to be declared to
enable its sharcholders to pay the
higher rate of weafth-tax that has been
proposed by the Government.

4 p.M.

It means that hardly 10 per cent. of
the income of the company would be
saved by it. I venture to state that with
this kind of saving no company would
be able to repay even the loans that it
might take from financial institutions
for the expansion of its business. If
this is the kind of saving you are going
to have, it is futile to hope that the
private sector would be able to do any-
thing at all for the development of the
economy.

Then, Sir, a very pertinent question
in this regard is this : Is it really neces-
sary to have any additional tax effort
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at all? Every year non-development
expenses of the Government go up. In
1951-52 these expenses were 32 per
cent. of the revenues which rose to 40
per cent. in 1960-61 and 56 per cent.
mn 1968-69. The PAC of Parliament
pointed out cases of leakage of public
funds to the extent of mo less than
Rs. 90 crores during the last 2 years.
Then another aspect is that a return of
mere 6 per cent. on the investment
that has been made in the public sector
undertakings would yield an amount of
Rs. 210 crores every year to the ex-
chequer. As against this they are
having a loss of Rs. 35 crores a year.
The point that I am trying to make is
that a better husbanding of our resour-
ces is the rcal need ol the hour. Is it
necessary to make any additional tax
effort, merely in order to provide funds
which the Government has been pleased
to squander away in its wasteful public
sector undertakings ? If a better hus-
banding of resources is done, if public
sector undertakings are made to yield a
reasonable rate of return on their invest-
ment, there is absolutely no necessity
for any further tax effort.

Secondly, Sir,. if conditions are
brought about which would accelerate
the growth of the cconomy, then tax

revenues would rise automatically even
at the existing rates. Even 1if the
economy were to advance at the rate of
8 per cent.—it is not very high, it is a
common joke in America and Europe
that 8 per cent. growth rate is Japanese
recession, whereas we cannot achieve
even 3 per cent.—what 1 am trying to
say is that if we were to achieve a
growth ratc of 8 per cent. at the existing
rates of taxes, the Government can get
another Rs. 125 crores every year,
which should be quite sufficient for our
developmental needs.

Now coming to the question of deficit
financing, the Budget has proposed an
uncovered deficit of Rs. 225 crgres. But
it seems to me that unlike in the earlier
years this year the revenues have been
over-cstimated and the deficit is likely
to be much more than the stated figure
of Rs. 225 crores. The reason is that at
the existing rates of taxes the Govern-
ment has taken credit for an additional
revenue of*Rs. 234 crores. A more care-
ful study of fact and figures drives one to
the conclusion that this sum of Rs. 234
crores of additional revenue cannot
accrue to the Government during the
course of one year. The result would
be that the real deficit would be not
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Rs. 225 crores but  something like
Rs. 325 crores. This deficit of Rs, 325
crotes along with the deficit of Rs. 290
crores which was indulged in last year
makes a total of Rs. 615 crores. This
has to be compared with the figure of
Rs. 850 crores which was provided in
the Draft Fourth Plan as deficit financ-
ing. So we see that mn the first two
years such a huge deficit is accumulated
by the Government and it will have its
bad consequences on our economy
which cannot be avoided. The prices
are already under pressure; during the
course of last one year the prices have
alrcady risen 7 per cent. Not only
that, since the middle of November
last year the prices have been rising at
an annual rate of 15 per cent. This
should make the Government sit up
and takc notice because, it prices are
allowed to rise, if a situation of infla-
tion is created, then all these efforis
that we are making will go absolutely
waste and the common man, the middle
class with fixed incomes, would be put
to great inconvenience. During the last
8 years or so, more or less the same
story has been recpeated; the prices have
risen by 73 per cent. So much so that
today our rupee is considered absolutely
valueless in foreign countries and even
Yugoslavia which used to trade with
us in terms of rupees has given notice
that it does not want to trade with
India on rupee terms.

Sir, I now come to some of the rather
novel proposals in the Budget for rais-
ing additional revenues. 1 would first
of all take the proposed tax on chari-
table trusts. This is the result of a
gross misunderstanding of the whole
situation and is going to hurt charitable
and public causes. One of the provi-
sions in the Budget says that unless 100
per cent. of the income of a charilable
trust is spent in the same year or the
next three months, the income of the
trust will be subjected to tax. I cannot
understand why the provision should
be so rigoraus. Up till now 25 per cent.
of the income of a charitable trust

was allowed to be accumulated. Is it
not desirable for even a charitable
trust to have something in reserve ?

Why should it be asked to spend 100
per cent. of its income? If it
1s unable to spend even 1 per cent,,
tax will be levied on the entire income
of the charitable trust. Secondly, there
is a provision that even if a single
rupce of a chaiitable trust's funds is
invested in a concern in which the

a1l
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founder of the trust is interested, the
trust will be disqualified for tax exemp-
tion. There have been numerous cases
where people have donated to charitable
trusts not in cash but in kind and by
doing so they made the charitable trusts
their partners in Dbusiness. Today the
trustees may find that it is impossible
for them to sell these shares because
everyone knows the condition of the
capital market ; it is not easy to sell
shares. Then what will happen is that
the founders against whom the Govern-
ment might have some grudge will not
be hurt; the people who will be hurt
will be those who get help from those
charitable trusts which have undertaken
very worth-while charitable and pub-
lic causes.
has an income of Rs. 10 lakhs and has
a charitable commitment ~of Rs. 10
lakhs, tomorrow we will find that Rs. 9
lakh will go to the coffers of the Gov-
ernment and only Rs. 1 lakh will remain
with it for spending on worth-while
projects. I fail to understand what kind
of social justice is expected to be
achieved by such expropriationary
measures.

The second novel proposal in the
Budget is as regards urban property, 1
can understand if the Governmeng wants
to come down on the property owners
like a ton of bricks, on such property
owners who have very large property
and are enjoying them for their own
benefit. If somebody is living in a
house which is worth Rs. 20 lakhs and
you want to tax him, very good, go
ahead, but what crime or anti-social
act has somebody committed if he has
constructed a building in which scores
of middle class families live or scores
of small businessmen have their officcs
or godowns. I caobnot see any anti-
social act in such construction of build-
ings and yet these are the very people
who will be subjected to a Wealth Tax
of 12 per cent. That means, in 8 years,
the whole wealth will go away. Does
Government want more housing or less
housing ?  How would the middle class
families be able to invest on their own?
Somebody else is investing and they are
enjoying the fruits of that but the Gov-
ernment, since it is committed to slogans
only and does not want to go deep
into such economic questions, naturally
brings about measures which will harm
the economy as a whole and the middle
and lower classes im particular. The
Government has proposed cxtra cxcisc
duties on a number of commodities

If a charitable trust today -
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and the duties will fall on not only
the commodities which are consumed by
the rich or the super-rich but also on
such commodities which are consumed
by common men like tea or coffee or
aerated water or sugar or petrol or
kerosene. If the idea of the Govern-
ment is that it will provide some relief
to the thousewife, I suppose the house-
wile €an have a very legitimate excuse
for not only not serving liquor and
other drinks but also not to serve any
coflee or tea or aerated watcr but just
serve thunda pani and if she has the
good fortune of living in South Delhi,
she need not serve or entertain anybody
because nobody would come there
because that water also will be conta-
minated. As much as Rs. 135 crores
are expected to be collected from excise
duties on these commodities.  Every
year the indirect taxes go up, the cost
of living goes up, inflation goes up but

the economy goes down. This is the
lesson the Government has not learnt
and this is definitely going to ruin the

Indian economy. I have no hesitation
in saying so.

A very intriguing statement in the
course of the Budget speech of the
Prime Minister was regarding 175 crores
of rupees provision for giving to the
States which may be in need of special
grants. I can understand the need of
States because they do not have a print-
ing press as the Government of India
has at Nasik, but the fear is that this
provision of Rs. 175 crores would be
used politically instead of economically
and I demand with all the force at my
command that this kind of finances
should not be left at the discretion of
the Government of India. It should be
dealt with only by a quasi-judicial body
so that there is absolutely no fear that
the Government of India would patro-
nise only such States which may agree
to toe their line.

SHRI A. P. CHATTERIJEE : A good
point. agree with you.

SHRT M. K. MOHTA : I am glad he
agrees with me at least on one point.
There should not be any circumstance
in which the Government of India can
play foul with the States which do not
toe their line and therefore, it is very
necessary that such extraordfnary sums
which are meant for distribution to
States are managed by only quasi-judi-
cial bodies. Thank you.

SHRI BIREN ROY (West Bengal) :
Mr. Dcputy Chairman, I shall not
dabble with all the subjects dealt with
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in the Budget and I will restrict myself, |
as usual, to the subject in which I am
mterested that is, civil aviation in
India. Last year as you would remem-
ber Mr. Deputy Chairman—unfortu-
nately you were not there then—I
practicafly spoke on the flying training,
piloting, aircraft types and the 1CAO
regulations and such matters. This year
I shall not deal with these subjects but
shall take up other items and in the
beginning 1 shall take up the IAC.
We had been trying in this House and
also in the other House to have a
Parliamentary Committec to go into the
affairs of this Government body. There
is the other line Air India of course,
but the Government is unable to touch
it because Mr. Tata is tc big for the
Governmeng but the IAC I think, they
can touch and in this case we find that
the IAC is gradually going down
because, from its own econcmic reports
1 find that on the domestic air-routes
23 out of 91 scheduled services are
losing. The loss was Rs. 541.83 lakhs
in 1968-69 as against Rs. 354.08 lakhs
in 1967-68. Gradually the losses are
coming up. Why? That also is found
very easily. We find, for instance, that
the IAC are operating certain aircraft
which are really uneconomic. They are
going to replace them at a tremendous
cost. I understand their using Rs. 30
crores to have Boeing 737 but at the
moment they are not trying to reduce
the losses where they are using DC 3 by
replacing them with our own HS 748
from our own aircratt establishment.
Also the IAC is becoming very, very
top-heavy, For instance, we find that
they have recently expanded the Indus-
trial relations Department, which have
failed also miserably. In 1968-69, they
have made 8 new appointments and
many more to maintdin industrial place
there within 14 years. Many get
salaries of more than Rs. 2000 and that
is adding also to the fares and the air-
line costing. So when in 1948-50, the
fare was between Rs. 180, or some
thing, from Calcutta to Delhi, gradually
it has increased to Rs. 328 to-day. The
Government cannot explain this except
on the basis that the IAC are losing.
One other aspect of this loss is also the
incidence of tax on keroscne for the

|

jet aircraft; and this high tax on the
one hand they are having and on the
other they are subsidising their own

officers and most of the M.Ps for this
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increased fare—because they are also
flying—and most busincss houses are
also sending their officers and they

charge it on the consumers. So after all
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at the lowest level, the consumer pays
for all these higher aviation fares. There
is no reason why in this vast country of
ours, they will not take the outlook in
which the airlines should be available
for fast travelling to the general public.

And it can be done. It has been
done in Russia and other countries and
so on. But when we compare the cost
of our flying rate, we immediately go
to America and say that there it is 5.6
cents and herc we have 6 cents or
so. Now they do not know what a cent
means there and what a cent means
here to us. There the rupee and
the dollar are practically, according to
the living standard, thc same value.
When we pay our pilots salaries and pay
for their other things, we say, “They
are paying 5,000 dollars. We must also
pay 5,000 rupees or more. They do
not see in Russia or Czechoslovakia or
Fast Germany or other countries, which
they are trying to copy, how their pilots
are paid.

SHRI  LOKANATH  MISRA
(Orissa) : How much is a pilot’s salary
in Russia ?

SHRI BIREN ROY : In comparison
to India ? It is about 1200 to 1500.
(Interruptions.) No, no, in old roubles
today the rouble value is very much
higher. So don’t compare the rouble.

Sir, apart from these rising costs we
find that the route pattern is also irra-
tional in many of the cases if we
study it, because we have always tried
to put before this House, “please better
the route pattern.” For instance, I am
coming from the eastern sector. There
are three flights which go from Calcutta
to Cooch Behar and to Jalpatguri. In
between they can easily land at Malda
or at Raigunge. They would not accept
it. The plane IAC use here is DC-3.
There are suitable landing grounds for
DC-3s. They can have also more
passengers and then there is the facility
to be available in this area which is
practically cut out now. We cannot
reach there easily.  They always say
that the Farakka is coming up and then
we will be able to reach there by road
and rail. Now this is not the point.
The point is you should open up these
areas for air traffic.

Then we come to another aspect.
Because certain sections are losing, the
Minister declared here that they arc
going to hand them over through the
DGCA—perhaps the Indian Airlines
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desired it—to certain private operators.
(Interruptions.) | am not mentioning
names. 1 say “certain private opera-
tors.”  Now, Sir, if it is the question
that just because of loss they are going
to give them fo private operators, then
out of 91 routes only 23 are profit-
making and so the whole of the
remainder would have to be given to
them, even when you have formed this
Indian Airlines Corporation by nationa-
lising all the private airlines which were
operating quite all right, You have
done it only in 1954. And today you
are in this position where you want to
reverse the trend as obtained prior to
nationalisation. We have not suggested
it and, of course, this remains frozen as
the Minister said, “up to 3lst of
March.” It is only a few days more.
Now we have to study the situation. It
seems as if we arc going to take such
a decision. If we do this, we should
revive or form the Air Transport Board

and the Air Registration Board at thc

same-time, so that tenders will be called
for from those who are able to provide
such services, and in these matters first
the State Governments, who are more

interested, should be allowed to talge
over these services rather than their
being given to private parties. If they

fail or if they refuse, and also the Air
Transport Board cannot find or select
from among the tenderers a good party,
you can give il to anybody you like.
In some cases, even the State Govern-
ment is subsidising the air-route.

SHRI LOKANATH MISRA : For
your information, Mr. Roy, I would
like to submit here, add to that here,

that Mr. Biju Patnaik’s Kalinga Atrline
has been given a licence to operate
between Calcutta and Patna and Muzaf-
farpur and Darbhanga.

SHRI BIREN ROY : I know, but we
are not stating all these things. 1 will
come generally to these ideas.  There
are others like Jamair also. Therc are
partics flying in Bikaner and other
places. 1 am coming to the principle
that no private company should be
given right to opcrate unless there is the
Air Transport Board, which like an
R.T.A. make such arrangements that
tenders are called for and see how many
amenities are offered by them. If we
look to the other side, Sir, if we see
what is happening today in the U.K,,
they have the biggest, also an inter-
national, airline the British United,
which was fighting with the BOAC and
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competing at the same time, is now
being merged with it.  The British
United have many big jet aircraft.
These are being taken over today
through the BOAC. They arc not
going to give-lines of BOAC to the
British United. They are also ¢xpand-
ing their BEA, which they call ‘¢®mestic
sector’. But England being a very small
country, their domestic sector means up
to. Europe. Our Indian Airlines Corpo-
ration is ulso our ‘domestic’ airline but
it also covers surrounding areas. We
used to go to Burma; today we don’t
but we go to Kathmandu. Our Indian
Airlines fly to Kabul and fly to Ceylon
too, and I proposed that it should fly

also to Thailand and to Burma. But
that has not yet happened.
Anyway now coming to the opera-

tons of these aircraft by IAC, we find
that the operating cost of the Viscount
is ncarly Rs. 3,200, and that of Friend-
ship and HF-27 is Rs. 2,200. Though
we know that the operating cost is about
one thousand rupees more for the Vis-
count, still in many sectors we are shift-
ing the Viscounts, and taking the Friend-
ships out where they were paying propo-
sition. It is a very funny thing. We
have done that also in the Patna sector,
and we get there sometimes five or six
passengers and, therefore, the loss s
more. It is not only irrational ; it is
also because their executives, from the
Chairman—I am telling you—the Gene-
ral Manager, the Financial Controller
and the Director of Personnel-—all are
non-technical fellows. They have no
experience in airlines’ operations. Not
only that ; ther: was a convention before
that the experienced pilots, those who
retired. I mean those retired after having
been as operation managers and so on,
should be given such responsible execu-
tive positions. And if such people
would have been given these jobs, they
would have run these airlines better
and they would have been satisfied at
their older age when they might not be
allowed to fly these aircraft themselves.
And then the matter would have been
also cheaper for these airlines. But
they have not doing it and so there is
discontent there too.

Sir, let me now come to other aspects,
for instance the safety factor. Last time
I mentioned about the case of an air-
craft with the American Ambassador
on hoard losing its way at night. 1
think here T need not repeat these
things, but we find that, today, Sir, even
the meteorological facilities are not
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available at night sometimes for the | What kind of a thing is this? When
night air mail service, in some sectors. | they are spending so many crores of
Now there are diversionary airficlds | rupees, why can’t they have diversionary

tixed for that, e.g., they are at Chakulia
and for checking Rourkela but without
meteorological facilities and altimeter
sctiing. There are the run-ways occur-
ring on the way, for example after the
plane has taken off, say, from Calcutta
o1 Nagpur. There are other run-ways
elsewhere met on the way. We find in
this particular case of Chakulia or Rour-
kela that, when the altimeter seiting 1s
wanted, there is no arrangement, Sup-
pose an aircraft is flying at night, there
is no arrangement to indicate to the
pilots whether the reading of the alti-
meter is correct or not. There is no ar-
rangement to give him the information
whether the altimeter is indicating cor-
rect readings or not. Now, after a 'lot
of fighting we have in Panagarh, which
is now very near to Calcutta of course,
an altimeter. There they have set up
an ordinary aircraft altimeter, which
can go wrong even, to check up the

other one. That kind of thing in airline
operation is an unusual thing. It s
never done in any part of the world.

There should have been another kind
of arrangement for altime'ter-c_heckmg.
They don’t give meteorological informa-
tion, They don’y give altimeter-setting,
and in a new order they have come out
with a directive that for those diver-
sionary airfields, where there are no
lighting arrangements at night, if you
want it, you have to ask nearly an hour
ahead. Because they have no facilities
for electric lighting on the runway for
the aircraft at night, what they do is to
have now the kerosene lit gooseneck
flares. The gooseneck flares would have
to be laid on the runway, if by radio
contact you say, 1 am in emergency. 1
want your gooseneck flares, “say, at
Chakulia or at some place near Nagpur,
and this you must say half an hour

before by RIT because it takes nearly
half an hour to put this lighting on,
then only they will do it. It may per-

haps be that within that half an hour a
crash may occur. This is D.AR.A.
Circular No. 16 of 1969 where they
have said ; “Aerodromes provided with
M/T link with the FIC/ACC concerned
need not have the gooseneck flares laid
on the runway, but these shall be laid
and lighted only if required by the
FIC/ACC concerned or on request from
aircraft in flight.” Now an emergency
does not wait for you, and when an
emergency is wanted, they will take
Aalf an hour to put these lights on.  And
by that time anything might happen.

airfields with electric light installations
sct up on runways and the lights are
lighted automatically when they them-
selves know that the night airmail is
expected within half an hour and they
themselves do this before that half an
hour, so that the pilot knows that he is
at least safe while flying over or passing
by? 1 do not know how even the
office of the D.G.C.A. is working. This
is the kind of service in which at the
present moment we are in for in Civil
Aviation in India,

Sir, then there are other aspects
coming in, and there is the modernisa-
tion of the engine overhaul section. At
the moment we have the engine over-
haul section modernisation in four areas,
Calcutta, Delhi, Bombay, and Madras a
little. But now, as the engineering
things are growing complex and so on,
and we are having jet aircraft and other
things now, it is necessary that you con-
centrate in one particular sector, where
these planes are stationed, to overhaul
them and have all the spares too for it.

It is a very funny thing that for some
aircraft the overall station is in Calcutta
and the spares are in Delhi or the oveall
station is in Bombay and the spares
may come from Madras. 1 do not know
whose idea it is to have these things in
this way because this will mean always
lightning telephone calls perhaps at night
and then nothing will happen. It is not
only this but as I have said they are
gradually trying to take control in other
ways gver civil flying in India. They are
bringing in, as they say in the Tata Air-
port Committee’s report, a new Inter-
national Airport Corporation. That will
mean the control of the DGCA will go
over to this body because the Boeing jets
and Jumbo jets will be operated to and
from these airport of Calcutta, Bombay,
Delhi and Madras. We are spending
Rs. 72 crores on 3 Jumbo jets carrying
350 pasengers a piece and we have been
told that if we fly these Jumbo jets and
bring in so many passengers our tourism
will go up. Now while doing this I
find at the same time a provision in the
Budget, with an explanation given on
Demand No. 133, that the Air India
has been allowed in respect of Indians
purchasing tickets in  Air India with
foreign currency from Furope or any
other place, the passengers would be
refunded 37 per cent in cash in rupees.
This is meant to prevent passengers
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being taken away by other airlines giving
more facilities and so on. But have
you realised what will happen in the case
of your own Jumbos taking 350 passen-
gers ? In the first flying leg between
London and New York they may have
sufficient passengers but there the other
airlines will also be flying these big
planes. What will happen is—the
brothers will go in the brother’s planes—
but not in the friends’ airline and thus
we will lose heavily. This is a point
which we should have considered before
we went in for these big Jumbos. We
should have gone in for faster aircraft,
that is, Concorde and other supersonic
planes like TU-144, The problem is to
have faster planes and not to take too
many passengers in a lump which may
not be able to get. And unless you have
at least 50 per cent of these 350 passen-
gers we would not break even. This
is the problem which faces us today.
Besides, for bringing them to India we
have only the Calcutta airport today
which is still being completed although
it has been opened for International
airlines to open their offices and to
operate from there, nobody has done so.
Perhaps Bombay will be ready in
another two years ; in Delhi the runway
is ready but not all the facilities. The
problem then would be of unloading all
the baggage and so many passengers and
immediately getting them removed from
the air-field and that facility we have not
got today. The result will be a com-
‘plete mess if the Jumbos start operating
soon. That is the present position.

1 would now just touch the aspect of
flying training. Now, in our flying clubs
we have already stopped commercial
flying but we have allowed in certain
flying clubs that those who have comple-~
ted more than 100 hours or so and
found fit, may be trained ss commercial
pilots. They could be taken up later
by the CATC. The first CATC at
Bamrauli was closed down a few years
ago. We are getting another Hyderabad
now. It costs over 10 lakhs rupees now
as capital cost and Rs. 7 lakhs a year for
training personnel have been provided ;
otherwise no other explanation can be
found for this provision. It was
Rs. 27,000 last year. This sum of
Rs. 7 lakhs must be then for this pur-
pose. 1 could not correlate it with any-
thing else. Now the flying clubs trained
more than 150 commercial pilots. Out
of that by advertiscmentc the IAC
selected 70 of them to be taken in, for
the future vacancies. They took first
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25 and then another 25 and rest have
been told that they would not be taken:.
Those poor fellows are sitting quiet ;
having spent all their money they are
unable to renew their licences or take
up flying. They have been told that
unless they are taken in by JIAC in
April, they are gone, Last timz I
raised (nis matter privately and also
through the party sub-committee with
the Minister of Civil Aviation. Even in
previous years such things did occur.
Then the pilots who were selected but
could not bec absorbed, ie., you could
not give them jobs in the IAC, they
were otherwise provided. I say at least
give them jobs as Aerodrome Officers by
giving them some training for 2 or 3
months. If you cannot employ your
own potential of these trained pilots,
what is the use of subsidising and pay-
ing so much moncy to the flying clubs ?
That is why I have been saying from the
very beginning that if you are subsidising
the flying clubs you should not subsi-
dise the rich people at all but only those
who will be taken later on for employ-
ment and whose parents do not have an
income of more than 1,000 rupees per
month should be given subsidies. The
rest who are taking to hobby flying
should not be given any subsidy, But
that has not been accepted and we
are subsidising not only the rich people
but we are subsidising even the
foreigners in our flying clubs and paying
for them from tax payers’ pockets. And
for thay we have provided Rs. 36.34
lakhs as subsidy. Over and above this
we are not utilizing even those whom
we train at such a cost because we can-
not provide jobs for them.

Coming to the other aspect this CATC
should have arrangements for training
Aerodorme  officers, meteorologists,
special radio telephone operators, WT
workers etc because within the next few
years we are going to have these Jumbo
and other supersonic flights for which
purpose we are not making any arrange-
ments now though we are going to
spend so much money on hobby flying
and also on CATC that we have now
re-established.

These are some of the points I wanted
to make today Sir, in the short time
available, Thank you.

SHRI BALACHANDRA MENON
(Kerala) : Mr. Deputy Chairman, Sir,
I support this Budget not because 1
believe it is going to take us out of
the crisis in which we are, not because
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it has gol any socialist content, not
because 1t is goiug to lead us forward
in industrialisation, but only beccause 1
do not want the old order of things to
come back. At a time like this when
there was every possibility of reaction
coming up if the Swatantra Party, Jan
Sangh and also that wing of the Con-
gress which went over to the Opposi-
tion and greater following, the situation
would have been that even the very
semblance of democracy would not be
there. That is why I support this ; not
becausc that it is very progressive. I
said I support it because I know the
greater danger and thercfore, I wiil not
allow it to come. And that is my
stand.

The Prime Minister spoke of the
strategy of growth plus distributive
justice and her tactics for that is,
strengthen public sector and promote the
private sector. I do not know how this
can be done. In a backward country
like ours, my honest feeling is unless we
are in a position to have bigger and
bigger State sector, unless we are in a
position to go into the consumer indus-
tries also and get sufficient profit we
will not be able to have proper planning.
This plan which you are having is only

a plant to get money through taxes
from the people to help the private
industry.

The Swatantra Party must be very

happy at that. This is what they wanted
and this is what they still want. Their
attack is only {rom that end and nothing
more than that. The State sector is not
in a position to increase the price of its
commodities, They will siot allow it,
The steel price cannot increase. They
will not allow the price of power to
increase. They must always see that
they get cheap power and this is what
they have been doing. The State sector
has been always kept at the mercy of
the private sector and they want to con-
tinue it. They go on attacking the
State sector and at the same time sece
that it continues to help them develop
their sector. That kind of tactics of
theirs will have to be smashed and that
can be done only when we enter the*
consumer sector also. The co-operative
sector and the State consumer sector
will have to come in a big way and this
is the only way in which we can keep
them in the right place. Such tactics
cannot be adopted now because we
know fully well the correlation of forces
in the country. At a time when there

[16 MAR. 1970]

1970-71 186

is real difficulty to go forward, when
there is so. mrh of political instability,
carelul steps huve to be taken, I do not
grudge that, but still T believe a bolder
step could have been taken and should
have been takcn. This you have failed.
The Prime Minister has, in her new
sense of urgency in the economic policy,
assured big business that well-establish-
cd indusirial companies will be able to
participate in the core sector and in
industries with export orientation. That
means that they will be there in the
core sector and in the export industries.
From where we expect to get our maxi-
mum profit and foreign exchange, we
will leave it to them. The very people
who have brought about such a big
crisis in our cconomy will again be
taken into the key places of our econo-
mic life, which 1 believe, is very wrong.

[THE VIcE CHAIRMAN (SHRI
ALl KHAN) in the Chair.]

AKBAR

While we
rural sector

speak so much about the
and while we want to en-
courage the rural sector, my own feel-
ing is that a good deal of help has been
given to the rich peasant in the country.
Without being taxed, they have been
able to go forward, the industrialists,
the upper bourgeois section, the officers,
all of them go about and buy lands in
the rural areas, double c¢rop lands,
removing the hereditary peasants in
those areas. This is what is happening.
A rich-peasant economy is sought to be
built up. There is no tax on them. The
agricultural income-tax should well be
attempted again or some other tax. The
agricultural income-tax and income-tax
can be brought together, They will
have to be taxed. The State is spending
so much on the rural sector. The State
is spending so much on agriculture.
Why should it not also pay something
for the progress of the country ? Your
policy is not raking us out of the mire.
All talk of socialism is meaningless.

With the deficit financing that we are
having, there is every possibility of
prices again rising,  All through this
has been happening. We have seen
that with profits productivity also has
increased, but the workers’ wages have
not increased to that cxtent. Production
has increased, output has increased by
230 times during fifteen years. Wages
increased only by 76 per cent and the
cost of livinez has increased by 57 per
cent. This is the picture. All through
we have been having this state of affairs,
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The worker was never in a posifion to
see that he got a proper wage. Why do
we not start from a proper wage for the
worker, a proper price for the agricul-
tural commodity, a proper distribution
of land, a proper tax on everybody,
whether rural or urban? This should
be attempted. The only we will be in
a position to have proper planning of
our economy.

Now, the Prime Minister has said
that relief has been given to poorer sec-
tions. Yes, some insignificant relief has
been given. The existing structure of
corporate taxation remains unchanged.
These are the two things in the Budget.
I welcome the income-tax exemption
limit to Rs. 5,000. This is a step for-
ward, but I am afraid that the stand
that she has taken, i.e., the family and
non-family people will both have the
same exemption limit, is rather cruecl.
Why should we punish the babies? I
do not think that was correct . . .

SHRI M. N. KAUL (Nominated) :
They are not worse off.

SHRI BALACHANDRA MENON : 1
would suggest that for non-family people
the exemption can be Rs. 5,000 but for
family people it should be Rs. 7,500.

I want to point out that indirect taxes
still predominate. Most of the present
indirect taxes are on the upper middle-
class and that is correct. They will
have to pay for their drinks, for their
high living. They will have to pay for
their TV sets. They will have to pay

also for their air-conditioners. Quite
correct. They have corrupted our
society. A section of our people have

such a high living and they do not con-
tributc much to our economy. I am
happy that these taxes are on them. To

that extent the upper middle-class
should be taxed. The higher excise
duties on all those items are correct,

but T do not think that the imcrease in
the cxcise duty of tea is a wise step.
The export duty has been removed.
The excise duty also should have becn
taken away, because we have seen a real
crisis in the tea industry.

SHRI M. PURKAYASTHA : It is
only on better varieties of tea.

SHRT BALACHANDRA MENON : 1
understand that. Even when it is a
question of tea, why should not the
people of this country get good tea and
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why should_they pay more? I would,
therefore, say that in the case of tea,
sugar and kcrosene, you should certainly
remove the excise duty which you are
levying today. 1If you do not remove
it on kerosene, it will only mean that
the people will destroy more of your
forests. Valuable timber will be more
and more lost and that is going to be
a great danger to our country. As it is,
this is happening. Timber should not
be allowed to be cut for fuel. When
that is so, I suggest that we remove
the higher tax on kerosene and also on
the two other items I have already mcen-
tioned. That will be very helpful to
the ordinary people.

I am not against the increase in the
duty on petrol, but then 1 do believe
that these privite cars have become a
rcal menance. The more private cars
we are having the morc the accidents.
There is no necessity for so many cars.
Why don’t you have more taxis ? Again
the large number of cars only shows
unnecessary luxury in a country like
ours.

SHRI ARJUN ARORA : More taxis
or buses ?

SHRI BALACHANDRA MENON :
If we can arrange somc sort of relief
for the taxi-owners, if they can be
helped, that will be more helpful. Such
of those who own a car may spend a
little more for the juxury of owning a
car, because in a poor country like ours
it is not a question of morc ecars; you
can have anearrangement to have more
taxis.

AN. HON. MEMBER : How should
the Ministers travel ?

SHRT BALACHANDRA MENON : 1
am only saying about private cars. I
am not against taxis. [ am not against
other kinds of transport. But then there
must be a limit to all this.  (Interrup-
tion.) Tt is not a bullock-cart philo-
sophy. We have to arrange for more
taxis. The private cars arc only a sign
of luxury. Even now we have seen how
most of the advanced countries are
finding it difficult, they arc in a diffi-
cult position. For example, in Paris
they are jn such a difficult position
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that they are thinking of even intio-
ducing escalatols and moving roads.
Here we are insisting that we should
have cheaper cars. The time has come
when we must see that our scarce
resources are not wasted on such un-
necessary luxuries, You make the
scooter cheap, I do not mind that.

I am happy that a stcp ™ has been
taken rcgarding minimum pension for
industrial employees. It is a good step,
it is really a very progressive step, pen-
sion to all those who come under the
schedule of provident fund. Additional
outlay for prograqnme of rural devclop-
ment scheme for small farmers, setting
up of Urban Development Corporation,
are all good steps. We shall see how
far they advance and what they do.
The money carmarked for all these will
not be enough. Encouragement of
savings in rural areas, that also is a
correct step. But as I have said, at a
time when we require an operation, we
Jare now trying to have some medicines
being admunistered. Will that help us ?
I would suggest that bolder steps be
taken at least next year so that we are
in a position to have a really powerful
State sectoy, a really powerful co-opera-
tive sector, a dominant place for State
sector and also a subservient place for
the private sector. That 1is the only
possible way. Of course we might say
that the public sector has not been able
to improve much. That is true. It has
to be improved, and that can be im-
proved only when you make the worker
also feel that he has a big role to play
in that. Today it is not thcre. The
worker feels that his right is only to get
a higher wage because the employer
thinks that his right is to get the maxi-
mum profit. That has to change. The
only way possible is to see that he is
given a share in the management of the
industry, which you have to do, and if
once that attempt is made and we have
confidence in our workers and in our

peasants, we will be able to go ahead.
I would also request that some steps
be taken in the rural arcas to bring

about better farming societies or co-
operative farming societics because we
have come to a stage where we are
having land distribution, and when that
is so, the small 1 or 2 or 5 acre
holding will not be in a position to
remain long and immediate steps will
have to be taken for bringing out better
farming societies, for which also the
Government must have a plan.
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It these things are done, we might be
able to move forward. As it is, it is
just a continuation of the old under-
standing and nothing more. But even
then, because it has got certain small,
though hesitating, progressive steps, I
welcome it. Thank you.

PROF. SAIYID NURUL HASAN
(Nominated) : Mr. Vice-Chairman, 1
venture to mention what I said last
year, that the budget of last year had
reflected a definitely reactionary ten-
dency in so far as the expenditure on
education and on scientific research was
concerned, which had in fact gone down.
It is such a rcfreshing contrast this year
and I must confess my pleasant sur-
prise at the bold step taken by the
Prime Minister in  reversing that
reactionary trend. Whereas the total
cxpenditure met from revenue has gonc
up by 8 per cent, the expenditure on
scientific departments has gone up by
about 11 per cent and on education it
has gone up by 13 per cent. This
means that there is an overall improve-
ment in the relative expenditure on
education and on scientific research.

I must congratulate the  Prime
Minister specially for providing more
funds for the University Grants Com-
mission., Last year an amount of
Rs. 23.97 crores was provided, and this
year it has gone up to Rs. 31.07 crores
registering an increase of 30 per cent.
This is a definitely forward-fooking
attitude. Tt is also gratifying to note
that the expenditure on the administra-
tion of the Ministry of Education has
shown a decline, that is to say, where-
as the total budget has gone up, the
administrative expenditure has declined
from Rs. 1.24 crores to Rs. 1.15 crores.
This is extremely satisfying. But I
would submit for the consideration of
the Prime Minister the fact that in
terms of the percentage of total expen-
diture, although therc is a definite im-
provement as compared to last year,
there is not much of an improvement
as compared to the year before last.
Year before last the e¢xpenditure on
scientific departments was 1.5 per cent
of the total. This year again it js
just over 1.5 per cent. On education
there is a slight improvement.  Year
before last it was 1.7 per cent and
this year it is 1.8 per cent.

On the other hand in so far as the
CSIR laboratories are concerned the
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situation continues to be alarming. Bet-
ween year before last and last year
whereas the total exepnditure had gone
up by 10 per cent, the expenditure on
laboratories had gone up by 2.3 per
cent. This ycar while the total expen-
diturc has gone up by 8 per cent, the
expenditure on CSIR laboratories has
gone up by only 3 per cent, that is to
say, in terms of percentage of the total
expenditure, the expenditure on labora-
torics is in fact going down, wherc as
the expenditure on the administration
of the CSIR has gone up by 15 per cent.

This is a continuing trend.
It was observed last year
that the administrative ex-
penditure of the CSIR was increas-
ing rapidly but expenditure on the
laboratories was not increasing at the
same rate as the total overall increase

5 p.M.

in the Budget. This year, again, as
compared to the 8 per cent total
increase, the administrative cost has

gone up by 15 per cent whereas the
increase in respect of the laboratories
is only 3 per cent.

I would also like to draw the atten-
tion of the Education Minister to
another point which I had ventured to
raise last year, namely, the fact that the
principal duty of the Archaeological
Survey of India is to conserve and to
preserve the monuments. Now, in this

respect the expenditure, 1 am afraid,
has been going down. In 1968-69,

Rs. 20.55 lakhs were provided for
special repairs, Last year it was raised
to Rs. 20.65 lakhs. But this year it
is only Rs, 20,50 lakhs. This means
that the work of special repairs will not
be attended to. It is already being
neglected. And although costs are going
up, the actual amount provided in the
Budget has gone down. $So far as main-
tenance and up-keep are concerned, the
provision was Rs. 30.99 lakhs last year ;
it is Rs. 30.70 lakhs this year. On the
other hand, the expenditure on explora-
tion and excavation has more than
doubled or about doubled since vyear
before last. . The year before last it was
Rs. 7.66 lakhs, last vear it was Rs. 13.25
lakhs and this year it is Rs. 15.09 lakhs.
Now this is an enormous increase. I
do not know whether it is justified
because now the universities are, quite
rightly, taking a greater interest in the
work of exploration and excavation
and the Archaeological Survey of India
should concentrate and spend as much

[RAJYA SABHA]

1970-71 192
as pussible on the conservation and
protection ot our monuments because
that work cannot be done by any

university or a learned body.

Having made these general observa-
tions abcitt the Budget, I would ven-
ture to submit that while most people in
the country who are pledged to work
for socialism and who want to bring
about a social transformation in our
country recognise the role of science,
technology and education in such a
struggle, neverthesless, the overall con-
sciousness of the importance of science,
technology and education is still sadly
lacking. We do not yet have a well-
defined Science Plan. There is, of course,
the Science Policy Resolution of 1958
which is a very fine document. I think
all of us can be proud of that document
but it lays down the general principles
and in any case, it is 12 years old,

SHRI K. P SUBRAMANIA
MENON : It is not implemented at all.

PROF. SATYID NURUL HASAN *
Now the situation has changed. It has
not only to be implemented but it has
to be spelled out and we must ensure
that our economic policy conforms to
the broad objecctives that have becn laid
down there.

For many years scientists as well as
others have been raising the demand for
the cstablishment of a National Science
Council which will have on it scientists,
cducationists as well as political leaders
because after all, the determination of
priorities has to be a political decision
although it should be aided by the ex-
perts. I hope that this will be done as
soon as is possible so thatl in the for-
mulation of a National Science Plan
we are able to involve all the young
scientists who are actively working in
the laboratories and not merely leave it
to high-powered secret Cabinet Com-
mittees or Committees appointed by it,
who take decisions or formulate policies
without the general body of the scientists
knowing anything about them, 1 am
referring particularly to the rumours
about the dismemberment of the Council
of Scientific and Industrial Rescarch.
This is, Sir, a matter of major concern
to the cntire country. There is nothing
secret about it. It is not a type of deci-
sion which should be worked out or
even discussed in secret chambers. If
there is any proposal to reorganise the
CSIR even without waiting for the
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recommendations of the Sarkar Com-
mittee—I do not know when the Sarkar
Committee wonld give its recommenda-
tions on this part; perhaps you, Sir,
might know better—it should be with-
held.~ We hope that the Goverfiment
would wait to see what the Sarkar Com-
mittee has to say; it should find out
what the scientists in general feel about
it and then take a decision rather than
ask—as the Press reports say—the Com-
mittee on Science and Technology or the
Cabinet Secretariat to prepare working
papers on this matter. And in any case,
this is the only powerful body of
scientists, howsoever defective its 'fun_c-
tioning might have been. If it is dis-
membered, then the authority of the
burearcrats and of the Secretariat over
science would increase and that would
increase the frustration of the scientists.
Sir, many of us have had the unfortu-
nate experience of dealing in academic
matters with Secretariats and I can
assure you, Sir, that the overwhelming
majority of the academic community
would not like it. I hope the Govern-
ment would bear this point in mind.

If a National Scientific Plan is to be
evolved, then its principal objective will
have to be the achievement of scientific
self-reliance. Now that means an im-
mediate review of all the collaboration
agreements and a review of the policy
of import of technical know-how. This
is absolutely vital for the economic
development of the country. We must
have a forum in which the scientists,
the technologists, the politicians, tne
industrialists, the working class, every-
one, should be able to participate so that
the policy which is evolved is based
on- democratic discussion and is in the
widest interests of the common people. 1
also hope that the Government would
appoint a high-powered Inquiry Com-
mittee just as the Dutt Committee was
there to enquire into licensing—to en-
quire into the terms of collaboration
agreements and to report to the country
so that it might form the basis of
discussion.

But, Sir, no national policy is going
to succeed uniess we face facts. That
is to say, money should be provided.
The modest objective of 1 per cent of
GNP as being the very minimum needed
for Research and Development is no-
where near achievement, This was the
recommendation of CASTASIA; it has
been accepted by our Government. But
I still do not see any urge to achieve
that, nor are steps being taken to bring

7—12 R. S./70
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about a situation in which within the
next three or four or five years 1 per
cent of the GNP would be spent on
R. and D.

(Time bell rings.)

I will just take a few more minutes.
The second thing is the question of
scientific and technical manpower. Sir,
in the Draft Plan that has been circulat-
ed to us it has been pointed out that
the intake capacity in the Engineering
colleges would be 25,000 per year. But
the actual capacity has been reduced to
18,000 per year. Aund the training faci-
lities are going to be provided to only
11,000 per year, I have a very strong
suspicion that in fact what the Planning
Commission is thinking of is that while
the capacity remains 25,000 per vear,
the actual intake would be something
like 12,000 to 14,000. Now this is
going back to the Sapru Committee on
Unemployment when the late Sir Tej
Bahadur Sapru’s Committee was asked
by the British to suggest a solution to
the educated unemployment problem, it
recommended a reduction in the number
of educated persons! We have got to
utilise our educated and technical man-
power in various projects which will
ultimately lead to an increase in produc-
tion.

There must be a diversification of
technical education, its modernisation to
suit the new needs and requirements of
the country, its linking up with basic
sciences and social sciences and humani-
ties. And for this purpose we must
have a U.G.C. type of organisation to
plan, to diversify and to guide the deve-
lopment of technical education in the
country. It cannot be left to the
Ministry of Education. It is too serious

a matter to be dealt with by the bureau-
crats. ;

vy

Sir, while the expenditure on’ the
U.G.C. is to be increased, the per
capita expenditure on university and
college education is going down. As a
result of this, the recommendations of
the Education Commission, especially in
regard to the changes in the methods of
instructions and examination and the
modernisation of courses which are
vital for raising standards, are not going
to be implemented.

Finally, Sir, I would like to urge that
we must realise that education has a
a role to play in national integration
Educational policies must be modified

Al
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tg bring about enlightenment, to fight
against obscurantism and superstition,
to fight against dogmatism and back-
wardness, to create among the Indian
people a sense of respect for others, a
willingness to understand the new ideas,
to tolerate the points of view of other
people and, above all, to develop a
scientific outlook. I deeply regret to
say, Sir, that our educational policy is
not geared to the attainment of these
objectives. On the other hand, if any
one comes forward with an obscurantist
scheme he is likely to find any number
of willing supporters in the Ministry of
Education.

SHRI R, T. PARTHASARATHY
(Tamil Nadu) : Mr. Vice-Chairman, 1
thank you for giving me an opportunity
to place my views before this august
House on the Budget that has created
so much of public opinion in this
country both for as well as against.

Sir, it would be very difficult for me
to speak immediately after Prof. Nurul
Hasan as 1 have always found myself
in a difficult predicament to speak after
the torrential eloquence of Mr. Chengal-
varoyan. In any case, I would like to
place my views in a humble manner.

As a student of economics I see in
the Budget of Mrs. Gandhi a bitter and
biting mixture of socialistic pills in capi-
talistic waters. After studying the whole
of it I am constrained to exclaim,
“whither socialism ?” The Prime Minis-
ter, known in recent times for her
mighty Machiavellian efforts, and even
exceeding the cleverness of a Chanakya,
has produced a Budget, which, in my
humble view, Sir, is full of camouflage
wherein she has adroitly concealed
many tactors that helped the top
capitalists, which at the same time
hit the common man, not the my-
thical common man of the day’s saying,
but the common man and the general
public including the middle classes in
a very unjustifiable way and through
unjustifiable taxes.

Her Budget goes the cavalier way,
respectable in appearance but irrespon-
sible in its contents, hard-hitting the
suffering general public and 1 said
a little earlier, imposing no  addi-
tional tax burden on the corporate
sector, which, for her own good
reasons, she has allowed to go
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scot free this year. Sir if that is the -
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content and outfit of her much advertis-
ed and much-awaited progressive socia-
listic Budget, I am afraid that the word
‘socialism’ will not only be distorted but
will lose all its good meaning.

Sir, as soon as the Budget was an-
nounced, I found that there was an
immediate sense of relief all round, a
relief particularly from the richer
among the rich. Only when we went
through the various paragraphs of the
Budget speech and the proposals it con-
tained we found what a camouflage it
was. Sir, it strikes me to graphically
describe this Budget as Morarji's coco-
nut water in Indira’s coloured bottles.

The Prime Minister has provided not
a new Budget, but in pattern and in
essence she has confined herself to the
old tradition and, may I say, that she
has decorated the interior as a Swiss
housewife would do it very cleverly.
Take the case, for example, of the addi-
tional taxes that have been burdened
upon the public of India by the former
Finance Ministers from the year 1967,
This Budget of Mrs. Gandhi very much
conforms to the same pattern,

Sir, in 1967, the amount recovered
by way of additional taxes was Rs. 114
In 1968 it was Rs. 118 crores.
In 1969 it was Rs. 152 crores, and
what is proposed to be raised now is
Rs. 170 crores. Take the case also of
the corporation taxation wherein the
Prime Minister has obligingly not altered
the corporate structure; it has remained
as it was before. In 1964 the revenue
yield from this sector was Rs. 313
crores, and today it is only Rs. 342
crores. In spite of increased production
in this country, particularly after the
recession during the last three years, in
spite of the intensive production and
diversification of the industrial growth,
the pattern has very much remained the
same. Take the case of income-tax, for
example. Only incomes of over
Rs. 40,000 have been excessively taxed.
In this also she has confined herself to
Morarji's and  Sachin Chaudhuri’s
Budgets ; there is nothing very much
new. The only difference is that while
in former years on an income of
Rs. 5,000 per month one had to pay
Rs, 2,983, today it comes to Rs. 2,900.
But on the whole this additiongl taxation
has given an increased revenue to the
Government from Rs. 75 crores to
Rs. 85 crores.
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Sir, 1 would certainly welcome one
thing in this Budget, namely, the increase
in the rate of wealth tax. As one
speaking from this side of the House,
wedded to the concept of socialism and
as one who belongs to a middle class
family, 1 would certainly say that con-
centration of wealth should be reduced
by all manner or means. And in this
1 would say that the increased levy of
wealth-tax would be most welcome.

Sir, in 1968, as a result of
Mr. Morarji Desai’s Budget, revenue on
this account was Rs. 11 crores. It
increased last year to Rs. 14 crores and
with the prospective increases under the
new Budget, it would come to Rs. 18
crores. And the Prime Minister has
given a leap forward not by one year
but by two years in this regard.

Sir, 1 would like to have a word
about indirect taxation which 1 fear is
very severe on the general public of
this country. During the last three
years, we have had increases in the
revenue to the tune of Rs. 500 crores
through indirect taxation and by various
tax duties. The increased levy in this
Budget on items like tea, kerosene,
sugar, khandsari and other essential
commodities, hard as they are, would
hit the common man below the belt;
1 am sorry to say this. There is no
justification whatsover for the Govern-
ment to come forward with this increase
in these levies. Sir, I belong to the
middle class, as 1 said earlier. 1 would
like to quote a simple instance to show

how it affected my family budget. This
national budget affects every family
budget. As soon as the Budget was

announced, when I went home my wife
gave me a cup of coffee. Surprisingly
it was bitter. When I asked her why
it was so, she said “You must thank
vour Prime Minister for the increase in
the cost of sugar.” Well, it did hap-
pen; I am not putting it graphically.
1 had to submlt to her sweet
reasonableness and I had no courage
to complain. Now I have come to the
House to make a complaint here to you
and through you, to the Prime Minister.
I hope when the Finance Bill comes,
the Government would think of reducing
the excise duty at least on these essen-
tial commodities that go a long way in
the running of the homes of the middle
class, the salaried class and the
workmen.

Sir, one thing that I would like to say
is that the Prime Minister has proved
to be a very able player not only in the
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framing of the Budget but in the field
of politics also. May I use, with your
permission, a cricket language? 1 am
a cricketer myself. She has proved, in
these taxation measures, to be a guileful
bowler who in six balls has bowled six
batsmen, through the taxation deliveries,
thus performing the double hat-trick,
confounding all the able batsmen, in
spite of the fact that they played all the
time with a straight bat. Well that is
how I would end it. I would not say
anything more with reference to the
taxation measures,

SHRI A. P. CHATTERIJEE : We who
are not cricketers have not been able
to understand.

SHRI R. T. PARTHASARATHY :
The strategy of the Budget, Mr. Vice-
Chairman, is to bring about a change in
the social and economic content of the
whole country. But this social and
economic content will be able to meet a
satisfactory end only when the rate of
growth is about 10 or 15 per cent. But
to-day the rate of growth, even as per
the Government’s figures, is not evea 7
per cent. If you go deeper into it, out
of this 7 per cent., 5% per cent goes to
the agricultural sector. So, would it
be possible within our means to see
that we could achieve the desired change
in the social and economic content
throughout the length and breadth of
this country and satisfy the economic
needs of the 500 odd millions ? That
is a question I leave for the Government
tO answer.

Sir, ! congratulate the Government
for providing Rs. 4 crores for nourish-
ment to the young children. This is a
very salutary measure and though [ am
sitting on the Opposition, it is my
duty to congratulate the Government on
any measure that is in conformity with
the social change. Here I would like
to emphasise that merely by pronounc-
ing a scheme, Government will not be
able to work it out. In this connection,
I would like the Government to study
the principles expounded in the British
Social Welfare Scheme which is known
to all of us as the Beveridge Plan. The
child welfare scheme under that plan is
something which we can emulate with
great advantage to our children. 1 do
hope that the Government would make
a thorough study of the whole thing and
see how the scheme could be worked
out without much expenditure and how
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they can get for the small expenditure
that they incur the best possible benefit
for the children of this country.

With reference to the 65 per cent flat
rate on discretionary trusts, it is a very
salutary piece of proposal in the Budget.
Sir, I congratulate the Government, and
particularly the Prime Minister, on rais-
ing the exemption limit of income-fax
from Rs. 4,200 to Rs. 5,000. Here, she
has not conformed to the principles of
Mr. Morarji Desai, though she conform-
ed 10 the principles of Morarjibhaj when
she taxed liquor and cigarettes which
1 welcome. The previous Finance Minis-
ters including Mr. Morarji Desaj adopt-
ed a wooden attitude to the legitimate
demands of the lower middle class, and
the salaried class. We have been per-
sistently consistently and insistently
urging upon the Government to accept
the Bhoothalingam Committee’s recom-
mendation to have the exemption limit
fixed at Rs. 7,500, or at least at
Rs. 6,000. But they did not do it
Here the Prime Minister has scored
point over Mr. Morarji Desai in study-
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ing the psychology of the salaried class
and the middle class and in accepting
the recommendation to the extent of
Rs. 5,000. An explanation given in
the other House by the Minister of State
for Finance was that Rs. 20 crores
would be lost on this account if the
Government accepted the recommenda-
tion of the Bhoothalingam Committee
Sir, the figure that the hon. Minister has
given is not correct. What is the cost
of collection ? What is the total number
of assessees? If we deduct that, it

would come to only Rs. 10 or 12
crores, The Government should re-
think the whole issue and accept a’

least the limit of Rs. 6,000. The los
then would be Rs. 3 or Rs. 4 crores
and it would be a great relief to the
salaried and the middle class population
of this country. I hope the Prime
Minister has a soft heart and she would
take into consideration the opinion ex-
pressed throughout the length and
breadth of this country and also in the
two Houses, and if she is going to make
any concessions at all, then she should
accept our demand to fix the exemption

limit at Rs. 6,000, I make this earnest
appeal to her.

(Time bell rings.)

THE VICE-CHAIRMAN
AKBAR ALl KHAN)
many speakers from

APPSR [ oSt WS

(SHRI
There are |
your side,
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SHRI R. T. PARTHASARATHY °
Only a few minutes more. My friend,
Mr. Mohta, and my Deputy Leader
Mr. Gurupadaswamy explained in detail
about the nature of deficit financing and
its consequent effects, About our
general economy, I do not want to go
into the details, but it is crystal clear
that the expected surplus income during
the next year will not be on a par with
what the Government has stated. It
will be positively Rs. 100 to Rs. 150
crores less than what they expect. There
is already the deficit shown in the
Budget of last year at Rs. 290 crores
and the gap kept open in this Budget
is Rs, 225 crores. It is simple and
elementary arithmetic that if we add
all these figures, the country will be
faced with a deficit financing of the
order ot Ks. 600 or Rs, 615 crores.
Are we fit to face that position ? Well,
T am afraid the way it works out from
last year to this year and from this
year to the next year, we will be in still
greater difficulties and this Rs. 600 odd
crores of deficit financing will wreck the
economy of our country. And not
only that, the logical end of this will be
at least a 15 per cent rise in the price
level. I am sure the Finance Minister
cannot reply fo this point because we
are also well grounded in the principles
of public finance. If a 15 per cent in
the price level rise will be there at the
end of this year, you know how it will
affect the general economic life—indus-
trial and agricultural-£of the whole
country. I am afraid darker days are
ahead. More than that, I would like to
take this opportunity to warn the
Government that the Budget has opened
the doorway for the Government 1o
prepare for yet another dose of devalua-
tion of the currency in not too distant
a future,

And 1 make bold to say in a very
responsible way on the floor of this
House—I repeat it—that if the Govern-
ment should resort to another dose of
devaluation, woe unto our country, and
our economic and financial structure
will be completely ruinéd and there will
be no hope of getting out of that
posttion.

Vo

I welcome the urban property tax as
well as the increase in the tax on farm
wealth. This is a very resourceful
revenue, But | would Ilike to ask
the Government of India why it should
not direct the various States of India
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not to keep open a deficit Budget for all
times to come. It is only with a politi-
cal motive that all the States of India
keep open their Budgets with a deficit
and do not balance their Budgets, and
they come to the Centre with a begging
bowl. Is this right from the point of
view of a progressive national eco-
nomy ?-—I ask, I am afraid it is not so.
So, it is high time that while the Gov-
ernment of India should try to give an
additional amount of Rs. 400 crores in
the Plan. Outlay to the various States,
the State Government should make the
tullest use of all their sources of revenue
by taxing their own people as .em-
powered under the Constitution under
the various items of the State Lists
because it will be futile for them to go
to the Centre any longer and ask for
more aid which they will not be justi-
fied to get. May I take your permission
to say that today there are Rs. 1800 to
Rs. 2000 crores of additional revenue,
additional agricultural income, in the
various States of India that has yet to
be channelised or properly harnessed ?
What steps have they taken to channe-
lise these sources ot revenue ? They
would not touch the agriculturists
because they have an eye on the elec-
tions, because the political parties would
like to return to power by not taxing
the people. They forget that the Cen-
tre has also got similar difficulties. Here
1 would like to say that ‘the Centre
should be vigilant, and the Centre
should not be partial also in its
approach. It myst here and now direct
the Reserve Bank that it must see that
every State should have a balanced
Budger and that the Centre would not
give it more than what has been allotted
under the Plan.

Sir, the provision of Rs. 175 crores as
a discretionary grant in the hands of
the Government of India is not an eco-
nomic weapon, but it is a political
weapon which is to be used as a double-
edged weapon or as a bait, as the case
may be, to get benefit to the Central
Government, whichever party might be
in power. And it is a very dangerous
weapon. I do hopé that this House
will not accept that amount to be treated
like that. If the Government is sincere
about it, let it include that amount of
Rs. 175 crores in the Plan aid to the
various States. The Chief Ministers of
Andhra Pradesh and Tamil Nadu cver
since the Budget has been published,
have been complaining that the allot-
ment to the various States has not been
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sufficient. And if the Central Govern-
ment is really keen to give them some
more money, then, let this amount of
Rs. 175 crores be added to the amount
of Rs. 400 crores, for allocation to the
various States and let the different
States have their respective shares from
out of this fund and not from a sepa- .
rate fund which may be kept by the
Government of India or by the Prime
Minister.

Before T conclude 1 would like to say
only one thing. It is dangerous for any
Government to experiment with finances.
Many nations have failed before in

attempting s®ch experiments. This will
be true in the case of India too—to
keep open a deficit financial structure

of the magritude of Rs. 600 crores and

aboye, to have found little hope in
finding a good climate for increased
production, investment and saving, to

frame Budget policies that are being
adopted today relying solely on increas-
ed currency cxpansion backed only by
rupee securities whose strength is a
stable political-cum-economic situation
both of which are suspect to-
day, One shudders to think as to
where we are heading for. Truly and
surely it strikes me that we arc head-
ing for an economic crash through an
unbridled inflation for which pressures
are built up. As I said earlier, unless
checks and balances are applied here
and now through the Reserve Bank by
making the States live up to a balanced
Budget—not only that—by the Centre
cutting down its defence expenditure by
at least Rs. 100 crores by reshaping its
foreign policy, darker days will enve-
lop our country and once the economic
crash comes, there will be no hope of
recovering and this Government will not
be there.

SHRIMATI YASHODA REDDY : It
will not be there even before that.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Mr. Partha-
sarathy, you must send a copy of your
speech to Mrs. Parthasarathy.

DR. (MRS)) MANGLADEVI
TALWAR (Rajasthan) : Mr. Vice-
Chairman, Sir, I rise to congratulate the
Prime Minister on presenting a produc-
tion-oriented Budget for 1970-71. It has
been held as n Budget for growth and
social welfare. The Prime Minister has
stood up to her promise and has present-
ed to the country a refreshing new look
and a new direction. It is easy to pick
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up several faults in the frummg of the
Budget as many honourable Members Qt
the Opposition have done. But there is
no getting eway from the fact that there
is something that has happened in the
country which perhaps it is not easy to
define, but a new enthusiasm has come
up. a new sunshine has shone and a new
awareness among the people is discerni-
ble thai hereafter they are participants
in the wealth and progress of this
country. Fighty per cent of the people
feel that they are no more second class
citizens to be cxploited by ghe monopo-
lists and the like. That is the change
that hag come. In the past, after inde-
pendence, the great cconomists of the
country had advised the Government to
frame Five Year Plans And Pandit
Jawaharlal Nehru, once he trusted o
man, trusted him completely. He trust-
ed those people completely and left
everything to the Planning Commission.
What happened then ? After they plan-
ned and planned for ten or fiftecen years,
they found that the Plans left all the
wealth in the hands ot a few people,
So, they themselves began  writing
reports. Atter two Plans the people
began to criticise on the floors of both
the Houses and outside in the country
that high taxes were being levied, but
the wealth was going somewhere else,
At first it was denied on behalf of the
Government that that was not so. But
ultimately Commissions were appointed,
Then came the Monopolies Inquiry
Commission and other Commissions to
investigate the matter. It took a num-
ber of years for the pcople to realise,
for the politicians to realise, and for all
those who were in a state of compla-
cency to realise, that the whole thing
had gone wrong. Now the present
Prime Minister wanted to clear the mis-
takes and set the country on a new path.
Everything that is done can be spoiled
if the administration is not run well.
Therefore, in my humble opinion, it is
the firs¢ duty of the Goveinment to tone
up and clean the entire administration.
Apart from the isms, as one old English-
man said, whatever
there, if the administration is best, the
fesults are best. The essence of demo-
cracy is rule of law, the majority rule,
and the protection of the minorities,
whether they are regional linguistic o1
other minorities. 'The protection and
welfare of the minorities is the special
care and charge of the majority.

administration s
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Unless that is done, we canmot have
real integration, nutional integration. i
have already said thar the poor man was
neglected in the past, the middle class 1s
being gradually squeezed out. If —we
want (o preserve our constitutional
democracy, it is the educated middie
class which has to be looked after and
sustained. He is the watchdog of our
constitutional democracy. If you nurture
the middle class and also the poor
people who constitute 80 to 85 per cent.
of the people, you are nurturing the
nation. Half the imbalance in the think-
ing of the educated men, the semi-
cducated men and the unemployed men
in the cities is due to the slum condi-
tions in which they arc obliged to live.
Stums are not merely those cottages
which contain only 100 sq. ft. of land.
There are big buildings and huge con-
structions that obstruct the sun and air
1eaching these dwellings.  They are
congested and  overcrowded providing
little room to individuals. There is ahso-
lutcly no privacy for the people. Vigo-
rous measures should be taken to clear
these slums as soon as possible, Some
revolving fund is sought to be made
but that is not enough. A sum of
Rs. 200 to Rs. 300 crores should be set
apart for this purpose. 1 welcome the
formation of the Urban Development
Corporation for slum clearance.

i wAsy ;e WteQ (IFT 93T)
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SHRI VICE-CHAIRMAN
AKBAR ALI KHAN) : It is
arranged,

DR. (MRS) MANGLADEVI
TALWAR : Sir. I welcome part (d) of
para 14 on page 4 of the Prime
Minister’s speech—Part I—where she
has said that a substantial provision has
been made in the Fourth Plan for the
supply of drinking water., She has
shown great concern for the thirsty
people. The western parts of Rajasthan,
like Jaisalmer, Jodhpur, parts of Bikaner
and other areas which are hit by
drought. There is no drinking water
available there. This is supplied at
great expense. The Central Govern-
ment should take over and complete the
Rajasthan Canal as soon as possible.
Nearly 40 to 50 per cent. of our villages
in other parts of the country suffer from
tack of good drinking water. ‘There is
no use of giving money for wells as was
done in olden days. Wells too are abso-
lutely necessary to meet the urgent

(SHR1
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needs of the people,
solution has got to be found for this
problem. There are huge rivers sub-
merging north Bihar and Bengal. By
cast-iron  pipe-lines—there is cnough
iron ore in our counlry—we can connect
distant rivers and by booster pumps we
can supply drinking water to the thirsty
people,

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : It is time you
wind up your speech please.

But a long-term

DR. (MRS.) MANGLADEVI
TALWAR : Yes, Sir. Just one or two
more points. Now I will refer to what
she has said in part (g) on page 6 of
her speech. She has said :

“To supplement existing schemes
for school-feeding and the like, a
beginning is being made with a pro-
gramme to meet the nutr:itional re-
quircments of the age group 0-3.”

The children in our country have been
nieglected ; they require nutrition and a
halanced dict. Two things in this con-
nection are necessary, one iraining to
therr mothers and then providing a well-
balanced diet to them.

THE VICE-CHAIRMAN (SHR1
AKBAR ALI KHAN) : Now vou must
finish your speech.

DR. {MRS.) MANGLADEVI
TALWAR : Now, Sir I will say some-
thing about the problems of the house-

wives. The rising prices of the com-
modities like sugar, tea, coffee, etc.
ar¢ creating problems for the house-

wives. These things generally are used
by the poor people as also  the rich
people but the poor people are hard hit
by this rise in the prices. Therefore 1
request the Finance Minister to reconsi-
der the taxes on these commoditics.

THE VICE-CHAIRMAN : Thank
you, that is all.
DR, ({MRS.) MANGLADEVI

TALWAR : Sir, T had some more points
to make but since my time is up, I
finish my speech by saying that 1 sup-
port the General Budget. Thank you.

SHRI T. CHENGALVAROYAN
(Tamil Nadu) : Mr. Vice-Chairman, it
is rather difficult to be enthusiastic and
much less eulogistic about this Budget.
[n the times past we were accustomed
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to Budgets which were elegant essays
on economic realism, Budgets which
were conceptual and perceptual, Bud-
gets which had a sense of direction and
a vision of destiny. But I am sorry to
state, Sir, that this year’s Budget 1s

dull and dim. dry and dragging, dis-
quieting and disapponting. 1 should

have expected. Mr. Vice-chairman, with
no unseasonal hope that much of the
trumpeted tone of the new economic
rudicalism should have found at least
scme feeble and faint echo in the provi-
stons ot this Budget. The bombastic
Bombay balloon burst into magnificent
meagreness in some of the provisions of
this Budget. Mzr. Vice-Chairman, 1 am
rather tempted 1o characterise this Bud-
get as a familiar household preparation
perhaps in a prestige cooker with a
worn-out washer through which some of
the socialist steam has cscaped Jeaving
provisions half-baked and half-boiled.
But there is one peculiarity and, if I may
say so, a singularity aboui this Budget
that it has not travelled in its sweep
and sway long enough either to assuage
the socialistic compulsions or to avenge
the moncyed minorities. It has succeed-
ed in betraying the hopes of the one and
belying the fears of the other, Sir, it is
no verbal vengeance when I sayv that this
Budget is a financial memorandum to
the pelitics of survival that we witness
today.

Mr. Vice-Chuirman, 1T am very much
enamoured with the Economic Survey
that precedes this Budget and it is usual
that the traditional track is also follow-
cd by this Budget. As I was reading
the Economic Survey, it has given a
brilliant and, it T may say so, a bureau-
cratic briefing for the Budget.  Any
other economic team would have given
a different assessment but to the extent
to which this Economic Survey gives the
indication, it has given a most hearten-
mg feature of the agricultural and
industrial progress. of the good harvest
for the third successive year and the
dramatic recovery of the industry and
also the improved position in the balance
of payments. us also a fair availability
of the foreign resources. For all this,
Mr. Vice-Chairman, I am inclined to
praise my great leader, Shri Morarji
Desai, for the loyal labours and the
dedicated direction along which he was
carrving on the burden with abuse and
anger and calumny and criticism.

In politics, as in life, some sow the
seed, others rcap the harvest. With the
economy so well poised for accelerated

bl
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rate of growth and for ascending the
commanding heights of economy, I
have te test this Budget as to how far
and to what extent this Budget galvanises
and channelises these  tavourable
features. I am particularly fascinated
with the laudable objects that are de-
clared to behind this Budget, All that
we wish is that these are not merely
slogans and shibbolenths, the vast voca-
bulary of the politics of survival, For
example, the object of growth and the
proposition of stability as the end of
social justice are really mspiring as a
piece of economic philosophy but I will
only examine, with your leave, how far
and to what extent this Budget tries to
satisfy for the purpose of realising and
achieving these laudable ends.

May 1 first take the question of
growth ? 1 must respectly endorse here
the warning that the greay Prime
Minister of our country has given that
if we do not have an accelerated rate of
growth, we will never have any growth
at all for times to come but may I most
respectfully point out that in this matter
of accelerating the rate of growth which
is of major political as well as economic
importance, one should expect the Bud-
get to deploy certain well-known princi-
ples and policies of allocating efforts and
capital for the purpose of three dirce-
tions. Firstly there must be an attémpt
to increase the quantity of reproducible
goods. Sccondly there must be  the
attempt to increase the quality of the
produce, and thirdly, there must be an
attempt to raise the level of the art of
production. In this task. if we can
just examine the dimension and the
magnitude of the colossal problem of
growth in our country as in other
countries, I am rather willing to endorse
most respectfully what my esteemed
Deputy Leader, Shri Gurupadaswamy,
said that the magnitude ot investment,
at any rate in the year of 1980-81 is
going to be so colossal that not only we
have to wipe out the deficit of Rs. 780
crores but much more so, we have to
find a surplus of Rs. 300 crores because
our target for doubling the net national
investment by that time is going to be
Rs. 10,250 crores. In this context one
should have expected tha this Budget
should certainly reveal the great carnest-
ness on the part of the Governmem to
become, what I will call, the leader of
Investment and an c¢rq of investment
being started. Now what is that we
find? There is absolutely no policy, no
plan and no purpose of increasing invest.
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ment and producing a greater and
greater investment era in oider to mobi-
lise sufficient momentum which will
generate the rate of growth. For exam-
ple, I find thai this question of pro-
grammatic and promotional  policy
towards invesiment are absolutely
not clear and convincing so far as
the provision of the Budget is
concerned. If we just cxamine, another
aspect that will contribute to the rate of
growth is the profitability of our public
undertakings. 1 am an undying votary
of public undertakings and almost a hard
diebard in the great belief that the pub-
lic undertakings ot our countiy are
going 1o be the real salvation and
solution for all the socialist impulses and
movements of our people but what is
it that this Budget provides? It is
supremely indiffcrent to the profitability
endeavour on the part of the public
undertakings. There is absolutely no
plan, there is ab.olutely no purpose and
there 1s not a programme to have any
audit performance with regard to the
public undertakings and to the extest to
which we are not going to have that
much of siphoning of the income from
the public undertakings to our gencral
revepues, | am atraid the problem of
greater growth will still remain the
problem und all talk of ratec of growth
will either be a farce or a fraud or
both.

The second aspect of the object of the
Budget is with reference (o stabi-
lity.  Stability in economic under-
taking is a  multidateral concept,
Stability of production. stability of
of prices and above all, the political
stability, Now with reference to stabi-
lity of production, I must certainly
express my very grateful  appicciation
for the policy of untouchability that this
Budger has imposed with reference to
the corporate sector.  Time was when 1
heard in this House echoes and reverbe-
rating condemnations that this corporate
sector wus not touched or ai any rate
not fouched (o the extent to which it
ocught to be touched but today this
policy of untouchability is indeed lauda-
ble because it gencrates the fulfilment of
the very important aspect of the stabi-
lity which is one of the objects of this
Budget, namely. stabilitv with regard to
the production. I only hope and trust
that this question of stability will cer-
tainly be responded to by the corporate
sector in their greater investment and
commitment for the socialist expansion
and satisfaction of our direction. The
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other aspect of the stability is with refe-
rence to the stability of prices. I fail, in
spite of my very earnest efforts to find
out here or there in the Budget, any
conscious effort to control the prices.
There are well-known methods of con-
trolling the prices either by the direct
methods of fiscal, monetary and taxa-
tion measures or by indirect methods
but unfortunately if there has been any
attempt in this Budget in regard to the
stability of the prices, it is enhancement
of the indirec taxes which all econo-
mists have agreed that it will have a
definite tendency  for  pushing up
the prices. May 1 respectfully warn
this Government that if there 1s no price
stability, there cunnot be any rate of pro-
gress or rate of growth.

There is the third aspect of stability
and that is with reference to political
stability. When I just refer to this aspect
of the important object of stability, my
heart quivers my eyes become dim and
even my voice becomes a little feeble
because what is it that I find to-day in
the country, in the politics of the coun-
try ? What is it that we are witnessing
the political drama, or may 1 say, the
meclodrama that we are witnessing ?

This political instability of the country
caused by a variety of factors contribu-
ted by different forces is going to be the
death-knell, if [ may say so, of any sta-
bility either economic or even national
stability of this country., Therefore this
Budget has to take note of this important
aspect of stability which is very essential
as an element of growth.

There is a third object and that is the
principle of giving social justice. Who
is there in this great country of ours
irrespective of any political affiliation,
who will think that social justice should
not be donc? But I am particularly
pained to find out what has been the
economic direction through which this
social justice is to be achicved. Has the
standard of living been raised? Has
the employment potential enhanced ?
Has the employment opportunity been
maintained ? Has there been any new
purpose envisaged ? In the absence of
these diversified and multi-lateral push
in economic enterprisc and endeavour,
all talk of social justice will be moon-
shine but I am certainly honest enough
to confess that the provision of certain
ameliorative measures which have been
envisaged in this Budget, for example,
for agricultural labour or for rural sec-
tor or for nutrition for children, I can
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only appreciate it as a symbolic and
token value .nd if anybody were to say
and think that a millennium has dawned
upon this country, they are sadly
mistaken.

May 1 have your permission to get
more minutes by your grace, in order
to deal with one or two other impor-
tant aspects of the Budget and with
that 1 will close my submission? 1
am particularly pleased with reference
to the treatment of the taxes in this
Budget. Time was when there has been
certain sophustication in regard to the
levy of taxes but on this occasion I
am happy to note that there has been
some amount of simplicity and also a
kind of, what I may call, an approach
to the laxation system generally that
the Budget provides not so much of
load of taxes but one thing we cannot
but certainly commend and that s
with reference to the absolute absence
of any other taxation except upon
individuals. All that I can say is that
Rs, 170 crores of the load of
taxalion are placed upon the indivi-
duuls.  The mills of God grind slowly.
They grind exceedingly small.  Yet
they grindeth us all. This is the tax
that we are now witnessing, Mr. Vice-
Chairman. | do not at all mind the
tax burden if what I could bear could
definitely get itself reflected upon the
further progress of economy in this
country. There has been a marginal
exemption limit of direct and personal
taxation. But if we examine it in the
balance and in the real focus, if we
examine the effect of the incrcase of
indirect taxes on many consumer Com-
modities, I am inclined to agree with
my friend, Mr. Parthasarathy, when
he said, “Thuat is why my wife was
giving me a cup of coffee with very
fittle quantity of sugar”. May I say
this, Mr. Vice-Chairman, that T get a
cup of coffee even without a pinch of
sugar? Now that shows to what ex-
tent it has affected the family budget
and it would be certainly affected by
this rigorous cnhancement of the in-
direct tax. | do not want to go into
very difficult and debatable points with
reference to the ratio that direct tax
and indirect fax must bear. But I
must certainly say this, Mr. Vice-
Chairman, that the policy of progres-
sive enhancement of the tax will have
a very devastating effect on the return
of the tax. As a great economist has
once said, a progressive tax is far bet-
I ter than a regressive tax, and the tax
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that we are now having in this Budget
is more regressive than progressive
and therefore the taxation proposals and
the taxation system that this Budget
has provided are not at all wholesome
and certainly liable 10 very great ap-
prehensions in the minds of those who
wish that thce progressive of economy
must be on cven keel.

I may also refer to onc aspect, Mr.
Vice-Chairman, with regard to the ta-
xes. There is a complaint both in the
press and the platform that the highel
rate of tax on direct income with  re-
ference to the higher group of income
will have a rather deleterious effect and
will atlect the yguantity of savings and
invesiment. I do not share that comp-
taint, T am sure that the Budget has
been very gallant in regard to that pro-
viston, and [ can say, Sir, on the au-
thorily of the estimates and the report.
that have been submifted by no less
an authortty than the WNational Council
of Applied Economic Reseaich wha
have swid if, that since 1950-51, in
opitc of the progressive rise in the
higher level of income-tax, therc has
been no depletion of the investible
funds in our country, and that shows
that this provision of higher tax with
regard to the direct income is not at
all to be objected 10. On the other
hand, I for my part would very hearti-
ly welcome it.

One wotd more, Mr. Vice-Chairman,
with regard to the policy that is under-
lying this Budget, and that is, T am
afraid, with refercnce to the principle
of inflation. Inflation is such a thing
that its cffect is like cancer. We may
not know it, but we will feel it, but in
thjs case, Mr. Vice-Chairman, the defi-
cit financing, cven though it may not
be to an glarming extent now, will have
to be reviewed constantly, and parti-
cutarly T am afraid it will collapse and
give rise fo serious distortions in our
economy if there should be either crop
failure or some other national calamitv.
1 therefore most respectfully want to
warn the Government, if T may, that
thev have to he on constant and per-
netual vieilance in reeard to the opera-
tion of the inflationarv marein, and to
the extent to which thev will be care-
ful, to that extent they can save the
economy.

Mr. Vice-Chairman, Sir. T very rare-
lv erave your indulgence for more tine,
but now I have to conclude, Sir, with
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one or two important aspects, and these
being important aspects. . .

THE VICE-CHAIRMAN (SHRlL
AKBAR ALl KHAN): Two minutes
more.

SHRI T. CHENGALVAROYAN:
..and 1 -most probably being the
last speaher of the day, I may have
vour indulgence and of the House as
well, Mr. Vice-Chairman. I wish to just
to say this, Mr. Vice-Chairman., This

Budget gives a new lone, a new {urn
and a new twist. But there is one
aspect which is rather alarming and

disquieting, and it is the provision of
nearly Rs. 175 ciores for the purpose
of State aid. 1 am one of those, Mr.
Vice-Chairman, and you know it per-
sonally that 1 have been always a
staunch advocate of the good relation-
ship between the Centre and the States.
And there cannot be a better relation-
ship than financial relationship. But
my grievance, Mr. Vice-Chairman, 1is
that this haddock, if 1T may say so, is
arbitrary and without any guidelines, )
mean this provision of Rs. 175 crores
for the purpose of allocation (o the
States, and I am afraid it will lend 1t-
self to abuse and misuse on the part
of the Government. 1 do not at all
mistrust the Government. I do not at
all distrust this Government but I de-
sire to save lhis Government from this
nossibility of an abuse and an absolute
condemnation that this amount lends
itself to politicul motivation.

Mr. Vice-Chairman, Sir, T will con-
clude with one word and then 1 have
done. Mr. Vice-Chairman, we have
marched many miserable miles. We
have crossed through dark forests. We
have wandered over dry deserts, We
have climbed up steep hills. We have
sone dowh deep valleys, but neverthe-
less we kept our march. But today,
Sir, when  look around, East or West,
South or North, all that I fell today is
the political instability that is rocking
the very foundation of our democracy
and of our economic progress. All talk
of economic growth, all talk of econo-
mic advancement, will be absolutely
useless because, Mr. Vice-Chairman, |
have the high authority of the Finance
Minister of Japan. The other day,
when he was telling the Press Club of
Tokvo in renly to what was the sceret
of Tapan’s erowth, he said, “There is
no secret, and that is the secret  of
Japan’s growth”. But incidentally he
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said, “Because of our continued poli-
tical stability we are able to have this
growth”. Mr. Vice-Chairman, may |
appeal to the God at Olympus, nay the

THE
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VICE-CHAIRMAN  (SHRI

| AKBAR ALI KHAN): The House
stands adjourned till 11 a.M. tomor-

| Tow,

Goddess at Olympus, to realise that

there is this writing on the wall that
all the tears and the piety of a nation
can not wipe out the line, this Budge:
does not have either the piety or the
tears.
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The House then adjouined
at seven minutes past six of
the clock till eleven of the
clock on Tuesday, the 17th
March, 1970.
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